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] would like to take a minute to express my 
hope that with this reconstitu-tion ot the 
composition of the UGC and the 
reformulation of the function and scope of the 
UGC, a new chapter would have been opened 
in the history of University education in this 
country. The University education in this 
country has been expanding by leaps and 
bounds. As a matter of fact the rate of growth 
of University education in this country in 
terms of the number of institutions, number if 
Universities, number of Faculties, strength of 
the Teaching Faculty and the number of 
students has been much faster than the rate of 
growth of increase either in the national 
lncomt or agricultural production or industrial 
production or in population. This in turn casts 
a very serious responsibility on the country 
because along with this very rapid expansion 
in number, there has been certain 
deterioration also in standards in a number of 
places. Partly of course it is a matter of 
financial constraints but finance alone does 
not determine the standards of education in 
our country. There are things like co-
ordination, exchange of personnel, ex-
perience, facilities for the different Uni-
versities to take advantage from one another 
and the UGC, with the power that it also has 
to make some financial grants and consisting 
as it does of education experts of known 
calibre and being in a position to draw upon 
other educational experts for helping it, is in a 
position to give directions and impetus to the 
healthy development of University education 
in this country. It is with that objective that 
the Commission was set up and the Bill 
which I am now moving along with the 
amendments which have been passed by the I 
ok Sabha for acceptance, will, I hope, enable 
the UGC to discharge these functions. 

The question was proposed. 

THE VICE-CHAIRMAN (SHRI AK-BAR 
ALI KHAN): I have no doubt that you have 
the blessings of the House in the successful 
working of the measure in which we are all 
very deeply interested. 

THE VICE-CHAIRMAN (SHRI AK-BAR 
ALI KHAN): The question is: 

"That the amendments made by the Lok 
Sabha in the Bill be agreed to." 

The motion  was adopted. 

DISCUSSION   ON THE   WORKING 
OF THE MINISTRY OF DEFENCE 

SHRI R. T. PARTHASARATHY (Tamil 
Nadu): Mr. Vice-Chairman, I am very 
grateful to you and to the Government for 
having provided an opportunity for the 
Defence Ministry being discussed in this 
House and Ihis being the first occasion, I 
deem it a privilege when I am called upon 
by you to make my initial remarks. 7he 
report on Defence has been circulated to the 
Members of the two Houses of Parliament 
and I read it twice over but I consider that, 
the report on Defence to be dull, dreary and 
defenceless and I shall come out with my 
reasons a little later but the first thing I 
would like to impress upon the House is 
that the foundation for a sound Defence 
policy should be primarily the security of 
the country. Only if our country is basically 
and inherently strong and self-reliant, can 
we work out not only a sound Defence 
policy but also a sound foreign policy. 
Reliance on our own strength should be the 
badge of our pride. It has been accepted not 
only in this country, but throughout the 
history in all the democratic countries of the 
world, that there has been a close tie-up and 
interlinking between the defence and 
foreign policies of the democratic countries. 
This has been an accepted maxim or 
principle which the democratic nations have 
followed in the past and are following even 
today. The truth has been overwhelmingly 
seen in the actions of two prominent 
statesmen of the world, Bismark of 
Germany and Winston Churchill of Great 
Britain. In their hours of trial and tribulation 
they put up their country very high because 
there was an interlinking of the foreign and 
defence policies of their country. And we 
know how, through the course of history, 
they stood the test of times and how great 
they became in various fields of activity, 
particularly in the international field. I 
would very much like the Government of 
India to make a happy blending, a useful 
blending, of the defence and foreign 
policies of our country and at the same time 
see that our country is made strong and self-
reliant. That is the first point that I would 
like to make to begin with my initial 
remarks. 

In India our position would be well realised  
if we  could  make  an  honest attempt to 
view the entire picture impartially.   Our 
minds are overwhelming-I ly exercised by 
what I would call the 
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Chinese menace ind the Pakistani enmity. 
While it is necessary for our country to be pri 
pared to meet the external aggression from 
whichever quarter it might conn, it is a moot 
point— and I make a viry humble submission 
in this direction -whether we should surpass or 
equal all the others in the matter of space and 
nuclear development. I shall ileal with this 
subject at a little length. But you will pardon 
me if I say that oday this has achieved what I 
would cal a radical turn in one quarter and a cc 
nservative turn in the other. At the moment the 
launching of the Chinese satellite, that too 
following the nuclear explosions in China, has 
raised a fear in this country that this is directed 
agairst India, and a very legitimate fear it is. 
We should draw a distinction here and now 
between the knowhow of spate research and 
nuclear explosions and I be need to build up 
deterrent forces based on these. Let us be quite 
candid that economically our strength does not 
visualise in the immediate foreseeable future an 
ability to develop and sust tin the nuclear 
forces. Only two countr es in the world, the 
United States of \merica and the Soviet Union, 
are in a position to do both. They can 
manufacture nuclear weapons and also they 
have the delivery system in both the countries. 
Though they aie in a position to d i both, these 
two countries would not part with their scientilic 
knowledge in manufacturing nuclear and 
deterrent weapor s to other countries. So, now 
how arc you going to produce these weapons? 
How are you going to sustain these we; pons? 
What is going to be our nuclei r policy? The 
possession of a few nuclear weapons alone 
will not enable us to win a victory where large 
areas of i ur territory are concerned. Therefo e, 
if there should be a threat from China which 
we expect any moment anc which we are 
bound to counter, the vay China is working not 
only in the near east but also in the far east 
shoi Id be a lesson thrown open to us and the 
reflection of the Chinese working we have 
seen and we are seeing today in the Naxalite 
activities and the activities of the fellow-
travellers. The Defence Minister should apply 
his mind b tsically to this question as to what 
Chir i is aming at towards India and whether 
she has any territorial ambitions with inference 
to India and whether the Na>.alite activities are 
the forerunners of s ich events. In India, 
particularly in re.:ent times, and also in the last 
week when a convention of Members of 
Parliament was held, there 

has been a general demand that we should 
manufacture nuclear weapons. The people 
also seem to be saying that they would like 
the Indian Government to be in the race. If we 
are going to manufacture nuclear weapons, the 
first question is how we are going to use it for 
defence, whether we are in a position to 
manufacture these nuclear weapons of defence 
and orfence and whether economically it 
would be possible to manufacture them. I 
would like to take your mind and the minds of 
the honourable Members of this House to the 
basic factor that our national income is only 1 
per cent of the national income of the United 
States of America. Whereas the United States 
of America's national income is 750 billion 
dollars, ours is only 8 billion dollars—300 
billion rupees or Rs. 30,000 crores. Can our 
economy stand and sustain itself in producing 
nuclear and deterrent weapons as such? It is a 
question to which this House should apply its 
mind and take a decision. I am only placing 
the bare facts before this House. 

I have a complaint against the Government, 
particularly against the Prime Minister as well 
as the Defence Minister, that their statements 
on the floor of Parliament have not given the 
true picture of their own mind to the people 
and to the Members of Parliament. The 
Government's nuclear policy is ambiguous, if 
not confusing. The Government has no clear-
cut thinking on this. The Chinese enmity to 
India is patent. France can help India, but not 
in the delivery system. All the nuclear coun-
tries are primary members of the Nuclear 
Non-proliferation Treaty and they would not 
divulge their secrets to help India in the 
manufacture of nuclear weapons or in the 
delivery system. In the face of this picture, 
what is the policy of the Government of India 
particularly with reference to the defence of our 
country when China has exploded its nuclear 
weapons? The ICBM might affect India's 
security. That is why I would very much like 
to know what the policy of the Government of 
India would be with reference to the manu-
facture of nuclear weapons. The Government 
of India should have a clear thinking on this 
and place its views on the Table of the House. 
I charge the Government in this vital thing 
that it has kept the people of India in the dfyk 
with reference to its nuclear policy. I make 
bold to demand on the floor of this House that 
the Government, particularly  the  Defence  
Minister,    should 
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come out with a white paper on its nuclear 
policy and take the country into its confidence. 
It is also important to note that in order to 
meet the Chinese and the Pakistani menace, 
conventional measures of building up a strong 
economy, a strong conventional Defence force 
and a strong sense of nationality with faith in 
the country's destiny, are all that are required 
to be supplemented by effective secondary 
Defence measures on the peripheral area by 
the settlement of the released Defence 
personnel. This should be treated as part of the 
Defence expenditure. The released Defence 
personnel should be well advised to settle in 
areas like NEFA, Rajasthan Canal Border and 
also Kashmir. I wonder why the Government 
is not thinking on these lines. This will be a 
wise move to carve out and keep a first class 
second line of defence. I do hope that, when 
the hon. Defence Minister intervenes, he will 
be able to give out his mind and Government's 
thinking on this humble suggestion of mine. By 
developing the conventional weapons we are 
giving a lift to our own economy because in the 
manufacture of defence weapons as well as 
offensive weapons our own industrial 
development will be accelerated. Though we 
have made a correct beginning on this, there is 
a lot that remains to be done and before it is 
too late I do hope the Government will kick 
up— if I could use that expression—and see 
that the defence production units are 
accelerated in their productive methods. 

One other important aspect of defence 
which I would like to place before the House 
is about the border areas. The security of the 
country is largely reflected on the security of 
the border areas, how we protect them. The 
lengthy mountainous terrain from Ladakh to 
NEFA is of permanent significance to India's 
defence. The Government, 1 am sorry to say, 
has not employed adequate mountain 
divisions in those hilly areas to cope up with 
our defence of the borders. If there is a sudden 
conflagration in those areas, we might be 
exposed to the danger of an attack by the 
enemy. So, mountain divisions should be 
increasingly employed in the border areas, 
particularly in the North, North-west and 
North-east. Guerilla warfare technique is at a 
low ebb with reference to our Indian Armed 
Forces. It should be developed and intensified. 
There is a slackening of progress, I find, in the  
Armed Forces with    particular 

reference to guerilla warfare. The Defence 
Ministry should insist on a disciplined 
nationality in the border areas, fomented and 
maintained with vigour, vitality and vigilance. 
To annihilate the fifth column activity should 
be a basic part of our defence strategy. The 
safety of the nation, everyone will agree with 
me, is our prime concern. The Defence and 
Home Ministries have not co-ordinated their 
activities with reference to the quelling of 
fifth column activities in the border areas of 
the country and 1 do hope that in quelling this 
no quarter will be given to legalistic 
quibblings. 

Sir, when I speak about the border areas I 
would like to mention the importance of the 
helicopter fleet that we keep for our defence 
measures in the border areas. I am sorry to say 
that the Government's helicopter fleet is ap-
pallingly poor. The vast and distant terrain of 
the hilly regions in the northern border 
particularly necessitates the employment of an 
efficient helicopter fleet. This is a vital organ 
not only with reference to air-borne supplies, 
but in critical times it will also help in the 
defence personnel being transhiped in the 
quickest possible lime from one place to 
another. I say this because 1 had been a 
member of the parliamentary delegation that 
visited two years back the Sikkim-Sino border, 
15,000 feet in elevation, namely; Nathula, 
Jalapla and other areas. I visited this area and I 
thank the Government for sending me as a 
member of the delegation. I found the morale 
of the Jawans in those areas very high and I 
would like to take the opportunity of paying 
my tribute to the Jawans who are in that hilly 
region, in an ice-cold region, discharging their 
duties by the country with great patriotism and 
devotion to their work. I would like to take 
this opportunity not only to pay my tribute to 
the Jawans, but also to the men of the Armed 
Forces, the officers of the Armed Forces and 
particularly to the Chiefs of the Army, Navy 
and Air Force for the exemplary manner in 
which they are discharging their duties by 
India. I would like to salute them standing on 
the floor of the House. 

THE VICE-CHAIRMAN (SHRI AK-BAR 
ALI KHAN): Mr. Parthasarathy, I am sure 
the House joins you in this. 

SHRI R. T.    PARTHASARATHY: 
Thank you. I am grateful to you. When I 
speak about the Jawans, I must place before 
you the   result of  my talk with 
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a number of then both at the height of 
Nathula and elsewhere. Though they are very 
unhappy .vith their salary conditions they are 
d schurging their duties without grumbling 
Their salary conditions deserve a 
reassessment by the Government, under the 
changed economic conditions in Indi . 

SHRI PITAMBER DAS (Uttar Pradesh) : 
The House may join you in this demand also. 

SHRI R. T. I'ARTHASARATHY: Thank 
you. Let it not be forgotten that a ddritertded 
Army is an asset td the nation. I am sure that 
the Defence Minister will agree with me that 
to make the Army contented, o make their 
families live in peace and happiness, their 
salary deserves revision ; nd ( request the 
Government to do something about it. When I 
make that appeal to the Government, it will 
not go out of my mind—the fact that, in spite 
of such an excellent Army, doing their duty 
by the country, the Defence Ministry has not 
done anything to make the country and the 
people defence conscious, p irticularly among 
the civilian populatio i of this great country. 
There is a general fear among the people or if 
fear is not there, there is continued apathy 
amongst them. This is a very bad sign If we 
turn the pages of our history, ws will find how 
India was one of the neatest martial countries 
in the world Though we achieved Swaraj 
through n< <n-violence, if you turn the pages 
of his ory for the last one thousand years, y >u 
will find the greatness and the valour of the 
people of India. So, the youth of India should 
be educated to be d fence-conscious. NCC 
should be made compulsory for everyone. 
Here the )efence Minister may not agree with 
ine, but the present method of bifurc iting 
N.C.C. education from social services and 
allowing the students to take <ne or the other 
is not going to deliver the goods to you. I 
would say that ^iCC should be made 
compulsory to ev> ry student in the country. 
A more effective and larger observance of 
discipli le should be enforced and no State sh< 
uld be allowed to get away with the ion-
implementation of the national defe ice 
programme. 

Sir, I would lil e to say a word about 
defence science. Without defence science no 
country can hive a successful defence policy. 
In India today, the hon. Home Minister 
knows that there are 37 defence science 
laboratories with a director 

for each of them, but there is no coordination 
between them. They receive orders not from a 
scientific expert sitting in judgment over them 
or controlling them, but from the Defence 
Ministry officials who are often unqualified to 
give such ofdefs to the directors of the de-
fence laboratories. What is the result? They 
ate found to be slow in their progress on 
research and often they are delayed 
achievements. A second look at and a deeper 
look into the whole structure of defence 
science laboratories should be made by the 
Government and the colossal wastage should 
be avoided. All the national research centres 
should be made to contribute vitally to the 
growth and progress of defence science in 
general 

Sir, I would like to deal at some length, if 
not at great length, with the feeder to defence. 
I mean defence production. I am happy that 
the Minister in charge of Defence Production 
is here. The Defence Production Department 
today is not properly mobilised, for the 
production therefrom is not commensurate 
with the investment, I cannot be contradicted 
on this. I am on firm grounds when I am 
making that accusation  against  the  
Government. 

THE MINISTER OF STATE (DEFENCE 
PRODUCTION) IN THE MINISTRY OF 
DEFENCE (SHRI L. N. MISHRA): It is 
contradicted. Production is commensurate 
with investment. With an investment of one 
crore, the production is one crore per annum. 

SHRI R. T. PARTHASARATHY: We will 
come to that later on. I will stand corrected if 
you convince me. Sir, Government's 
vigilance on these units is very poor. If these 
units are successfully to function, I will 
suggest the Defence rules and regulations 
should be made applicable to these Defence 
Production Units. Para-military discipline 
should be made obligatory in all the Defence 
production departments, particularly 
factories, and ordinary labour laws should not 
be made applicable to these Defence 
production units. If the responsibility of the 
workers is not properly harnessed and the 
secrets are leaked out, it will result in a 
national calamity. I will again illustrate this 
point with one example. I am happy I am 
bringing this to the notice of this House. It 
relates to the Cossipore Factory where 
cartridges are made. The Defence Minister 
knows that lot of human hand work should be 
employed there and so 
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they have a margin of 10% for human error. 
But what is happening in Cossi-pore Factory? 
To my consternation, I learnt that more than 
50% of the cartridges are wasted not by 
human error but by deliberate human error 
because of a particular ideology very near to 
the core of Naxalites and their fellow travellers. 
They have a good grip over the labourers 
working in the Cossipore Factory and as a 
result we find that more than 50% of the 
cartridges produced either disappeared or they 
are condemned because they are not according 
to the specified standards. Is it not a national 
calamity? And the Government is matching 
this sabotage from within in a passive way. 
Has the Government any answer? I would like 
the Government to answer. I am on a very 
firm ground here. Therefore, I would say that 
para-military discipline should be brought in 
not only in Cossipore hut other factories too. 
Sir, I come from Tamil Nadu and I know 
intimately about the Avadi Tank Factory. 
When the agreement was signed and the fac-
tory was started was, it not the intention of the 
Government that within two to three years the 
production should be at least 10 tanks per 
month and what is it that we are doing? Are 
we rolling out a single tank per month? What 
is your performance and what .ire the reasons? 
Why are you not sticking to your programme 
and is it not a national waste? The Minister 
says that our target capacity is 1 crore and we 
are producing H to 2 crores of rupees worth of 
goods. He may be correct, but is it true in the 
case of Avadi? I would like the Minister to 
come out with the facts. 

In the past we depended on other countries 
for technical know-how, but now we are 
depending solely on Soviet Russia. 1 am 
grateful to the Soviet Union that they have 
helped us with particular reference to Defence 
but I do not like our country to be entirely 
dependent on one country. It must be seen 
that in international affairs there are no 
permanent friends. But even at present we 
seem to be—I am very sorry to make this 
remarks—on the outer periphery of the 
Warsaw Pact Powers m many matters because 
of our allegiance to the Soviet Union when it 
is necessary for us to be really non-aligned 
and not to reduce our independence but to see 
that we do not rely on one benefactor, viz., 
the Soviet Union. Sir, let U3 jake the case of 
aeroplane manufacture. 

Formerly, France and Britain gave us a 
helping hand. 

SHRI ARJUN ARORA (Uttar Pradesh) : 
When and in what form? Was it before 1947? 

SHRI   R.  T.   PARTHASARATHY: 
Why are you so allergic to France and Britain? 
It was in the form of thin aluminium, which 
was essential for the manufacture of 
aeroplanes. 

SHRI ARIUN ARORA: I want the speaker 
to give the date when the French and the 
British helped our Air Force. Was it before 
August 15, 1947? If it was so, none of us 
should be proud ol that. 

SHRI  R.  T.    PARTHASARATHY: 
After 1947. If you want I will give you the 
date. Sir, this point is very material that even 
today India cannot produce the thin 
aluminium used for aircraft manufacture. It 
has got to be imported from other countries 
and if we are going to be dependent only on 
the Soviet Union for that, they would natu-
rally like to dictate terms to us on how our 
Defence should be looked after and naturally 
we should be subservient to Soviet Union. If 
you depend upon yourself, I have no 
objection. But depending upon one country is 
the wrong policy of the Government, 

I would like to pay a compliment to one 
Dr. Gadge of the Hindustan Aircraft Factory, 
Bangalore. But for him, many of the aircrafts 
developed by our country would not have 
seen the light of the day and at the same time I 
would accuse the Defence Production Depart-
ment for their tardiness, slowness and 
inefficiency. But lor that, our production 
would have gone much ahead. So I appeal to 
you and, through you, to the House to see that 
the entire Defence Production Department 
should be toned up to meet the challenge of 
the time and see that our country's defence 
production is placed on a solid and sound 
tooting. 

There is one thing more, about coastline 
defence. The inordinate delay in setting up 
radar equipment and radar observation centres 
all over India to watch the 2,000 mile long 
coastline has harmed our defence. Let us learn 
a lesson from Japan and The United States of 
America who have lengthy coastline defence 
systems.   We can take 
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out some lesson from them with advantage, 
and work oi t our own defence strategy. In 
this connection, I would lay a charge upcn the 
Government again, whether it h the Defence 
Ministry %>r the Civil Avi ition Ministry. 
With Italian collaboration a number of radar 
equipment units have been imported in order 
that they nay be planted in the various 
coastline ireas and their guarantee period is 18 
nonths and that peiiod has lapsed. Still our 
Government has to plant those ra-lar 
equipment units in the respective at ;as. I 
wonder again why the Governnent is playing 
so slow with defence. I vould like the Defence 
Minister to look nto it and take up the matter 
with the Defence Pioduction Ministry and see 
that appropriate action ts taken in the n atter. 

1 am afraid tf is Government is not interested 
in the Navy. That is my conclusion. ITiey a e 
not interested in enlarging their submarine 
fleet: they are not having their regular naval 
exeicises as Japan or the United Kingdom is 
having. I do hope that this kind of apathy 
would b" overcome and that Government wot 
Id take more interest in naval actlvites. 

The last poini I would like to emphasize is 
that the budget of Rs. 1151 crores could be 
better utilised provided there is an accrnt on 
the development and harnessing if manpower. 
The report on Defenc;; deals at length with 
manpower but a lot of manpower in the form 
of multipli :ity of orderlies is wasted, and they 
w II do well to discharge their duty in th( front 
line and forward area. The Hou-e knows what 
is called the leeth-to-tail ratio in the Army. It 
has been brougt t down from 11 to 9. If there 
is one m;n in the front, 11 men are kept 
behind for various other works. It has been 
recuced from 11 to 9. I hope that the I lefence 
Ministry wjjl go deeper into the |uestion and 
bring about a still further reduction in this 
because, if they do it, there will be a saving of 
army personnel They will be better employed 
in the forward areas and other places. 

I would like to make only one comment 
following the criticism of the Public Accounts 
Committee about defence expenditure. Tiiere 
is a lot of wastage. This wastage i: due to 
inefficiency and waste also contributes to 
inefficiency; in turn it weakens the army. I 
would very much like that economy should 
be observed in the use of staff cars and in 

the colossal use of trucks by the Defence 
Ministry. Crores of rupees could be saved. 
Defence economy can be regulated with 
prudent spending and avoidance of waste. 
This will result in national benefit. 

I would like to conclude, after a few random 
thoughts that I placed before this hon. House, 
by paying a tribute to the Defence Forces as 
being true to the country and true to their 
masters. The country is their master. Being 
far away from politics I am confident that 
they will save India whatever may come. 
Thank you. 

SHRI ARJUN ARORA: Mr. Vice-
Chairman, the relation between a sound 
foreign policy and a sound defence policy has 
always been u problem in this country. Some 
people are critical of the foreign policy, 
others are critical of the defence policy. 

SHRI BALKRISHNA GUPTA (Bihar):   
We are critical of both. 

SHRI ARJUN ARORA: He is critical of 
everything, excluding himself. 

I personally feel that our foreign policy has 
been and is sound and it has paid us big 
dividends. Similarly our defence policy, based 
on indigenous production of as many defence 
items as possible, is also sound. What is 
important is the objectives that a country 
follows. If a country follows a policy of 
annexation, if a country follows a policy of 
picking up quarrels with its neighbours, its 
foreign policy and its defence policy will be 
different. But our country does not follow a 
foreign  policy  of annexation... 

SHRI BALKRISHNA GUPTA:     It 
allows others to annex our territory. 

SHRI ARJUN ARORA : Others do not 
need your permission. You do not speak 
without the permission of the Chair. 

THE LEADER OF THE OPPOSITION 
(SHRI S. N. MISHRA) : In the President's 
Address you had implored that China should 
allow you to live in peace. 

SHRI ARJUN ARORA; Jhveiyone 
implores everyone else to allow him to live in 
peace. Only warmongers threat ten others, 
which I know Mr. Mishra 
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is not. Mr. Balkrishna Gupta may be one. It is 
the objectives that a country follows which 
are material. This country follows a policy of 
friendship with its neighbours and peace all 
over the world, and once these objectives are 
taken as correct, our foreign policy and our 
defence policy are both tound to be sound. I 
am glad that Mr. Parthasarathy in his 40 
minutes' speech said one correct thing and 
praised the effort at self-reliance in defence 
which is the most important part of the 
delence policy followed by the Government. 
As a matter of fact efforts at increasing de-
fence production made in this country since 
1957 have been highly praiseworthy, and 
during the last 13 years almost wonders have  
been  achieved ... 

SHRI BALKRISHNA GUPTA: What 
wonders have been achieved? 

SHRI ARJUN ARORA. Mr. Partha-
sarathy mentioned the Avadi tanks. Then we 
have heard of the MIG planes. We have also 
got factories in the country producing small 
arms. 

SHRI BALKRISHNA GUPTA: in the 
Arab-Israeli war MIG planes have been 
proved out of date. 

SHRI ARJUN ARORA: In the Arab-
Israeli war the Arab pilots may have been 
proved out of date, not the planes they were 
flying. 

SHRI K. P. SUBRAMAN1A MENON 
(Kerala): The hon. Member will remember 
that in Vietnam the Phantoms have also 
failed. 

SHRI ARJUN ARORA: He has not heard 
of Vietnam. 

Mr. Parthasarathy was very critical of the 
help that we get from the Soviet Union in the 
matter of defence production, and he said, 
why take help only from the Soviet Union. 
He is sane enough not to condemn the Soviet 
Union for helping us in defence production. 
Mr. Parthasarathy is sane enough not to 
condemn us for taking what we can get from 
the Soviet Union. But he does not like the 
Soviet Union, he does not like the 
Government if India. So he must say 
something critical... 

(interruption) 

SHRI R. T. PARTHASARATHY; I 
said in my speech that I thank the Soviet 
Union for the help it is giving us. Let him not 
misrepresent. 1 said, why only from the Soviet 
Union and become subservient to them. Let 
him answer that point. 

SHRI ARJUN ARORA: Nobody has 
become subservient. Only Mr. Partha-sarathy 
is subservient to Mr. Kamaraj.. 

SHRI R. T. PARTHASARATHY. Neither 
Mr. Kamaraj nor Mrs. Gandhi is my leader. 

SHRI ARJUN ARORA: I fliought Mr. S. 
N. Mishra was his leader. In the matter if 
Soviet help in increasing our defence 
production we have to remember one thing. 
The Congress Government of this country on 
every occasion tried to get help from the 
United States, United Kingdom and France, 
the so-called western powers, in increasing 
our defence production. Only when the United 
States, the United Kingdom and France refused 
to give us help... 

SHRI   R. T.   PARTHASARATHY: 
Why did they refuse? 

SHRI ARJUN ARORA! You ask them. 

Only when they refused to give us help, we 
went to the Soviet Union as a last resort. Take 
the submarines, for example. We asked the 
Government of Britain to lend us submarines 
for training our crew. They refused to give us. 
After months of pleading with the Government 
of Great Britain we went to the Soviet Union 
and the Soviet Union gave us not one but two 
submarines. Mr. Parthasarathy says, why do 
you take it only from the Soviet Union. We 
take it from the Soviet Union because the 
Soviet Union is the only country which is 
prepared to help us in increasing our defence 
production. Take the case of the Migs. 

3 P.M. 
(Interruptions) 

THE VICE-CHAIRMAN (SHRI AK-BAR 
ALI KHAN): No interruption, Mr. 
Parthasarathy. 

SHRI ARJUN ARORA: Take the case of 
the Migs. Mr. Balkrishna Gupta does not like 
them. He would like to take the Boeings, 
luxury liners, instead 
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of lighter planes. Were the Government of the 
USA or the Government of Canada or the 
Government of Britain or the Governnrsnt of 
France prepared to give us a factory like the 
Mig. factories to produce fighter, bomber 
planes? Sir, I remembf r—when the Chinese 
attacked us, an Air Vice-Marshal was sent 
round the western world to buy planes. The 
western powers talk so much of anti-
Communist Chinese... (Interruptions) If you 
have a little patience, 1 will give Mr. 
Balkrishna Gupta the answer. Do not allow 
your blood pressure to rise to I great height. I 
keep it under control, you do not. When the 
Chinese invaded this country and an Air Vice-
Marsh;.I of Indii was sent round the western 
world, even after weeks of negoti ttions he 
could get no planes. The Soviet Union during 
that gloomy one moi th from October 20 to 
November 19, sent us at least four Mig 
planes, as a token of their solidarity with us. 
During the Chinese aggression, the western 
powers offered us equipment for four 
ordnar.ee factories. Has that equipment arrivid 
in India so far? Sir, I am only repea ing what 
is well known to everyone tha much of the 
Government of the USA and it was on the 
high icas when our var with Pakistan began 
•nd that equipn ent was ordered back. The 
ships which were approaching the harbour of 
Bombay—they were within 20 or 30 miles < f 
Bombay—were called back by the 
Gnverament of the USA and the equipiw nt of 
those four ordnance factories w lich the 
Government of the USA promifsd us in 1962 
is yet to arrive at the destination. It will never 
arrive. So, how can we blame Sardar Swaran 
Singh or Mrs. Indira Gandhi for taking Soviei 
help? 

We must realise that if we are independent, 
if wc want to follow an independent foreign 
policy, an independent economic policy, a 
policy of independent econom c development 
in the country, the Government of the USA, 
the Government of Great Britain, the 
Government of France and the Government of 
West Gi rmany will not help us; only the 
Soviet Union will help us. If you are so much 
enamoured of the help from these western 
countries in the matter of defen e production, 
the help which is not c< ming, which is only a 
promise but which is withdrawn, you have to 
reverse your foreign policy, you have once 
mon: to become a colony or a semi-colony 
which, I am sure, this country is not prepared 
at all to become. 

Then, Sir, there is so much talk about the 
Government's nuclear policy. I am sorry that 
Mr. Parthasarathy said that the Government's 
nuclear policy is confused. I feel that if 
Government is clear on any aspect of its 
policy, whether you like it or not, the clarity 
is there, and that aspect of policy is the 
nuclear policy. Pandit Jawaharlal Nehru, Mr. 
Lai Bahadur Shastri and Mrs. Indira Gandhi, 
our three Prime Ministers, have repeatedly 
declared that this country will not make an 
atom bomb, that it will develop nuclear 
energy only tor peaceful purposes. The policy 
is clear.    If you do not agree with it... 

SHRI R. T. PARTHASARATHY.  I 
agree. I said the Prime Minister's and the 
Defence Minister's statements on the floors 
of both the Houses are confusing and 
ambiguous.   Let them make it clear. 

SHRI ARJUN ARORA: I am glad that Mr. 
Parthasarathy agrees with at least one sane 
thing, apart from cricket. But he is wrong 
when he calls it confused or ambiguous or 
anything like that. The policy is clear. We 
will develop atomic energy, we will develop 
atomic potential, only for peaceful uses. Sir, I 
am one of those who believe that the first and 
the last atom bombs against human beings 
were used against the Japanese people at 
Hiroshima and Nagasaki. Nobody will use 
them again. Now, it is not one country.... 

SHRI     BALKRISHNA     GUPTA : 
What guarantee have  you? 

SHRI ARJUN ARORA: That is my view. I 
am not giving any guarantee. He may be a 
guarantee broker. I am not. 

 

SHRI ARJUN ARORA: I am of the 
view that the first and last atom bomEs were 
used in 1945 when the Americans had the 
atomic monopoly. Their monopoly has been 
broken. It was broken long ago; it is now 
being repeatedly broken.    Now, the 
Americans dare not 

7—3} R S./70 
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use atom bombs against anybody. Similarly, 
the Chinese dare not use atom bombs against 
anybody. As a matter of fact, let us be fair to 
the Chinese, though some of us are too much 
preoccupied with the Chinese. The Chinese 
Government has declared that it will not be 
the first to use atom bombs. 

Sir, I take you to the 1930s when Fascist 
Italy of Mussolini used the poison gas against 
the Abyssinian people. But during the Second 
World War, neither Hitler nor Churchill used 
the poison gas because both had it and both 
knew that the use of the poison gas would be 
something which would be retaliated, and 
nobody used it. 

SHRI BALKRISHNA GUPTA: But we 
have no power of retaliation. We have no 
bombs. 

SHRI ARJUN ARORA: We are not living 
in isolation; Mr. Gupta lives in an isolated 
house, we are not living in isolation. We are 
living in a world which is day by day 
becoming more and more conscious of 
international responsibilities. There is a thing 
like conscience, a thing Mr. Gupta does not 
have; there is a thing like international cons-
cience which will not allow atom bombs to be 
used. 

Anyhow, Sir, I take you "to another aspect 
of the atom bomb cry. The people who cry for 
an atom bomb are also the people who every 
time oppose the development of our 
engineering potential. They are the people 
who every time oppose the expansion of the 
indigenous petroleum, chemical, steel and 
other industries. They oppose every effort at 
industrial development and cry for the atomb 
bomb. Their cry is like the cry of an infant 
who asks for the moon but does not know 
how to go to the moon. They do not realise 
that it requires a highly developed engineer-
ing and technological base for the atom bomb 
or similar equipment. ITie tact that the same 
people who oppose industrial development of 
the countrv demand the atom bomb is 
something which makes me feel that their cry 
should not be taken seriously. 

SHRI BALKRISHNA GUPTA: Nobody is 
opposing industrial development. 

SHRI   ARJUN  ARORA:   Mr.    Bal- 
krishna Gupta, lor example, is one of them. 

1 am all for discipline, and I am a very 
disciplined person but... 

SHRI  R.  T.    PARTHASARATHY: 
Since when? 

SHRI ARJUN ARORA:. . I could not 
understand Mr. Parthasarathy's plea that 
civilian workers in our Defence 
establishments should be brought under 
military discipline. 

SHRI R. T. PARTHASARATHY: I did 
not say military discipline. I said para-
military discipline. You must know the 
distinction between the two. 

SHRI ARJUN ARORA: Whether military 
discipline or para-military discipline I am 
opposed to them. In an industrial enterprise, 
in a defence production unit or in any 
production unit, the willing co-operation of 
the workers should be available. The workers 
should be made to feel the importance of the 
items that they are engaged in producing. 
They should be made to feel the significance 
of defence production. If I understood him 
correctly, he said that labour legislations 
should not be applied to civilian workers in 
defence production units. That also will be a 
grievous mistake, and I am sure the Defence 
Minister will, not accept it. 

Sir, the labour laws in the country provide 
the industrial workers certain minimum 
amenities, certain minimum facilities and 
certain minimum rights. Why should those 
facilities, those amenities and those minimum 
rights be taken away from the workers 
engaged in defence production? I must pay 
my compliment to the Government for giving 
workers engaged in defence production a 
little more than the legally necessary 
minimum that they are already getting. The 
talk that the labour laws should not apply to 
them is futile. 

Sir, many youngmen joined our Armed 
Forces in times of crisis in 1962 and 1965. 
They were called Emergency Commissioned 
Officers. Their tenure having come to an end, 
they have been demobbed. In this House, Sir, 
we have repeatedly brought their problem to 
the forefront. I am sorry to say, Sir, that in 
spite of this House repeatedly expressing 
itself in favour of immediate energetic steps 
to rehabilitate those who 
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pted the Emergency Commission in i the 
Armed Force; ituring the emergency nothing 
much has been done. We still get demobbed 
E nergsney Commissioned Officers rottirig 
and running from office to office. When the 
second World War ended in H'45, very senior 
officers were put in charge of rehabilitatum of 
people who wer demobbed. Similar steps 
should be aken for these people. They are not 
ma ty. They are educated youngmen who 
sacrificed their career and accepted 
Emergency Commission, Now that this p; 
riod of their service is over, they must be 
rehabilitated. As a matter of fact, 
lehabilitation of all ex-servicemen should get 
much greater attention than it does. 

With these words, Sir, I commend the 
Defence poi cy and I congratulate the 
Defence Minister and the Minister of 
Defence Production for increasing defence 
products in in the country which alone is the 
bes! guarantee of our defence.    Thank y ui. 
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THE MINISTER OF DEFENCE, STEEL 
AND HEAVY ENGINEERING (SARDAR 
SWARAN SINGH): Who made those 
statements? 

SARDAR SWARAN SINGH : No, 1 am 
asking you. 

 
This is for you to investigate. It has been 
brought to the notice of the Rajas-than 
Government as well as the Central 
Government. If you want to sleep over that, I 
have no objection. (Interruption) I have 
objection to the Government itself.    Why    
on this    particular 
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SHRI RAM NIWAS M1RDHA 
(Rajasthan): Si , we are very grateful that this 
opportunity has been provided to this House 
to debate the working of the Defence 
Ministry. As a matter of fact we are 
discussing other Ministries also, which seems 
to be a new procedure in our House arid it has 
to be welcomed all the more, t is lifting that 
the Defence Ministry should have been 
chosen as one of the Ministries about which 
we have a discussion here. It is very neces-
sary that there should be the widest possible 
awarei ess among the people of our defence 
needs and the readiness of our Armed Forces 
to meet them and with that end ir view all the 
facts, whether they are in this House or 
outside in the academic bodies or in the press, 
are most welcome and I would urge upon the 
Government to give more tacts and figures to 
the public so that the discussion that ensues 
will be more meaningful anc that all these 
complicated problems would be given due im-
portance in all the quarters ot our country. 

Well, Sir, the problem of defence and its 
administration is a very complex one. The 
relationship that the Service Chiefs should 
have with the civil administrators is really a 
ver ( delicate matter and 1 think some ver; 
healthy and useful convention should be 
established so that there could be a 
meaningful administration at all levels. We 
are very happy that we have the Defence 
Minister who is regarded in he highest esteem 
by the people and he and his eminent junior 
colleagues font a team which is dedicated to 
the well are of the Services and the defence 
rec uirements of our nation. I think we should 
give them all possible strength in the good 
work that they are doing so that they may be 
able to improve the vorking of our vast and 
variegated defence forces to make them better 
instruments of our national security. 

Well, Sir. Sh i Bhandari Just now mentioned 
that the working of the Defence Ministry 
should be a little different from other 
Ministries and there should be some methods 
by which quick decisions Should be ta':en. I 
think this need should be kepi in view. When 
civilians are posted in he Ministry, they 
should not be rotatec as is done in the other 
Ministries so that a certain expertise develops 
at the civilian level, with the result that they 
may be able to understand and master the 
intricacies of the Armed Forces and their 
administration 

may become more meaningful. Fortunately 
the present Defence Secretary who is a very 
able civilian has been there for a long time 
and 1 hope the same tradition will be 
maintained in the matter of other officers and 
the whole Ministry would work in close co-
opeia-tion with the Service Chiefs and all 
other military officers. 

Well, Sir, many new methods are being 
evolved for keeping a close touch between the 
Minister and the Army Chiefs or the Service 
Chiefs, which is very useful, weekly meetings 
are held in which all the Service Chiefs, the 
Minister and other civilians are present and 
they discuss all the important problems. It 
may not be amiss to say that our able Defence 
Minister has started an innovation; it might 
appear a small thing but it has very great 
significance. He gave a farewell party to the 
retiring Army Chief of Staff; it is something 
which hajs never been done. It is a small thing 
but it shows that we are getting more and 
more attuned to the needs of a meaningful 
defence policy. 

Well, Sir, Shri Bhandari mentioned about 
diplomacy and our foreign policy and Armed 
Forces. He said that we should not rely on the 
Ministry of External Affairs for defence and the 
Ministry of Defence itself should take upon 
itself the responsibility of defending the country. 
I beg to differ with him there, because the two 
things are very much related. The possibilites 
that diplomacy offers for avoiding an armed 
conflict should never be lost sight of. After all 
these avenues which are open to us should be 
made use of at all levels and in all possible 
circumstances, subject of course to our self-
respect and our national needs. But just to say 
that we completely rule out all diplomatic 
avenues for settling our disputes with the 
people around us would be a very wrong 
approach to defence as well at foreign policy. 
Therefore we mus! have a very correct balance 
of approach and we should know where the 
possibilities of diplomacy cease and where the 
use of arms should come into play. The most 
outstanding feature of our Defence scene is the 
tremendous growth In our defence production. 
This is a feature about which our country can 
be greatly proud of and for which the Ministry 
deserves all our congratulations. 1 need not go 
into details because they are well known but we 
have made I a tremendous march towards self-
sufficiency  in  defence production,  an  area 
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of ever changing technology. Ihe most 
satisfactory feature in our Defence setup is 
our self-reliance with respect to defence 
production, whether it is in the case of arms 
and ammunition or guns or Naval Forces or 
Air Force, in every respect we are making 
advances and I would urge upon the 
Government to keep up this pace particularly 
so fas as the R. & D. is concerned, we should 
invest more and more money in that so that 
our Armed Forces and their equipment could 
be up to date and it does not become obsolete 
and our state ot preparedness is kept at the 
maximum possible height at all the time. 

Another good feature of this year's Defence 
Budget is the reliance which we are placing on 
the expansion of the Naval capabilities. This 
is a very welcome feature and I think it is 
much long overdue because we have a vast 
coastline, a vast area which we call the Indian 
Sea and other commitments of that nature and 
we must strengthen our Naval Forces so that 
we might be able to protect our national 
interests on the high seas as well as the coast. 
One thing I would say at this point is that 
sometimes we feel that whatever we spend on 
Defence is something of ?> waste or in the 
nature of non-productive use. 

SHRI N. G. GORAY (Maharash-tra):  
Who has said it? 

SHRI RAM NIWAS MIRDHA: Whenever 
we make a statement that we have 2000 crore 
or 10,000 crore Plan, we say that it is a non-
development expenditure or this is something 
which does not contribute to the development 
of our country. Probably it does not do in that 
sense but if you see our defence production 
programme, the way it has strengthened our 
industrial base, the way it has trained our 
technical manpower in all these new 
techniques, that by itself is a great asset from 
the economic or social or technological point 
of view. Therefore, this pace should increase 
and we should not regard that anything spent 
or any accelerated pace of expenditure on 
Defence is something that kay lead to non-
productive use of our resources but it is 
something which we must not grudge our 
Armed Forces and any expenditure done in 
this respect is an investment from every point 
of view. 

Now sometimes we plan in a way that it 
looks as if we are in a state of perpetual 
mobilisation. It is true that we should be in 
perpetual mobilisation but the type of 
mobilisation we have should not be of a nature 
that is geared to meet a short time danger 
which is probably what we are doing. 
Whatever dangers we have to our national 
security is of a long-term or continuous nature. 
So we must have a long-term perspective of our 
Defence needs and possibilities and the way we 
would use our resources to increasing the 
capabilities of our Armed Force and for that 
respect, a long-term perspective should be 
taken and along with our big standing army we 
must explore ways and means of increasing 
the branches of Armed Forces like the 
Territorial Army, the Reserves and the other 
ancilliary methods of Defence preparedness. 1 
would go to the extent of saying that we must 
have some type of National Military Service in 
our country. There is a vast gap between the 
Armed Forces and the public as such. Even in 
the case of a conflict, there seems to be a big 
gap between the way of thinking and working 
of the civilian and the Military Wing. So that 
there must be a greater involvement of the 
masses which is very necessary in any 
democratic setup for our national Defence, it is 
very necessary that we must have a total in-
volvement of our public into military 
preparedness and one way would be some type 
of National Service. In what way it could be 
done I would not go into details but I have 
some idea which I can throw up right now and 
may be we can discuss it later on. At least the 
doctors and engineers, of whom there Is a 
shortage in the Army and on whom the 
country invests a lot of money to train, they 
owe it to the country that they should serve in 
the military sphere at least for some years. So 
rightaway we can make the engineers and 
doctors undergo compulsory military service 
for two years in the Army before taking up a 
civilian job. Then we can go forward and use it 
with people with other technical ability of 
which there is shortage in the Army and even 
if there is no shortage, there should be some 
method by which the general public should be 
involved in this adventure of Defence. Some 
positive way must be found out of doing this 
in a purposeful way. 

We heard something about discipline. It is 
true that discipline is very necessary in any 
aspect of national life and 
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in our Army we have the best and the most 
disciplined group in our national life. The 
concept of discipline also changes with time 
and the old type ot discipline was, you must 
spit and polish, you must click y >ur heels 
when an officer comes about and a certain 
relationship came to be developed between an 
Officer and a Jawan. I would say, with very 
great humility, that this is outmoded in the 
present context of our society and our national 
position. There has to be—I do tot have any 
other way of putting it a • lemocratic approach 
to discipline. I rr lintain that there is 
something like < lemocratic discipline, a 
discipline which arises not merely out of the 
relationship of superior and inferior persons in 
the service rank but out of mutual respect and 
a sense of camaraderie ant [hat type of 
discipline is more endurin;:;, more purposeful 
and more in conson ince with our national 
aspirations and >bjectives as they obtain to-
day. About the institutions like bat boy and 
orderlies, I would not like to go into that 
because it is a delicate subject but 1 think 
particularly the senior officers should be some 
rethinking on the subject to see what 
relationship they want to have with the 
Jawans or the service people. 

About salaries and emoluments also there 
is such a vast gap between the jawan's 
emoluments and that of the officer. Probably 
that is inevitable in view of the national 
circumstances we have in our country out 
something should be done to do awsy with 
that so when you go to the fiek1 of war in 
defence of our democratic country, there 
should be more sense of equal participation 
than the question of high and low. Therefore I 
hope sor le serious thought would be given to 
thi and the Officers would rise to the occasion 
and find some way in which this si ate of 
affairs would improve. 

We are talk ng about the nucleai policy. 
Particularly after the Chinese satellite, the 
whole country has started thinking on this 
subject. Firstly I think this is not th;: time 
when we should really get all muffled up. 
When the Chinese had tie first explosion, it 
was expected that they would go on with their 
nuclear programme and will come to a stage 
at which they have come now. So we are not 
surprised that they have reached hat stage but 
it does not behove us as a mature nation that 
every time  such  a  situation  comes,  you  get 

yourself  into   a   state   of  frenzy.     We 
should calmly discuss the whole thing as on 
now, take a long-term decision, try to  atrive at 
a national concensus on the matter so that we 
have a long-term perspective so far as our 
nuclear policy is concerned.    On this I have a 
submission to make.    The Government has 
been saying    that it will    develop nuclear 
energy   only   for peaceful   purposes and it 
will rely only on conventional  weapons so  far 
as national defence  is concerned.    This 
concept    of conventional and non-
conventional weapons is also very confusing.   
There was a time when gunpowder was a non-
eon-ventiontional one and all    combatants 
thought that the entire world would crash if  
large-scale gunpowder  was  used  by the 
armies of the world in a conflict but nothing of 
the kind happened.    In the same way what is 
non-conventional now would become  
conventional  in  a  few years as is becoming 
apparent.    More and more countries are 
getting into the nuclear  fold   and   they   are  
developing nuclear technology for defence 
purposes. We, as responsible representatives of 
the people, have to take a serious r.ote and 
decide about them.    No    Government, least 
of all the present one, can preempt  for  all    
future    generations  the nuclear  option.    
What I mean  is the present Government may 
not go in rlgrit-away for military use of atomic 
weapons or development of atomic weapons 
for defence purposes but it must launch on a 
serious and accelerated programme of nuclear 
energy development so that when the future 
generation comes and if they opt out of this 
option and want to   have   a   military   
weapons  like   the atom bombs, they may be in 
a position to take the decision and do 
something right then. 

[MR. DEPUTY CHAIRMAN in the Chair] 4 P.M. 
We cannot tie down the hands of the future 
generations; I think it will be most 
irresponsible if we did so. If the situation does 
not warrant let us not right now take a 
decision in this respect; let us watch the 
situation as it develops but our development 
of nuclear technology should go apace so that 
the future Government or the future public 
opinion if it chooses to go on a course of 
atomic weapons they might be free to shift 
from one to another and they may not be 
handicapped considerably at that time. So we 
not only owe it to the present generation but 
to the future generations also that our 
competence in this field should increase 
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and we must go apace with all the programmes 
of nuclear energy development. I would also 
say that on an important matter like this an 
attempt should be made to have a national 
consensus and a very serious dialogue should 
start right now with all of sections of public 
opinion so that some concrete consensus 
could be evolved on this matter which is of 
vital importance to this generation as well as 
the generations to come. 

Sir, I would say a few words about ex-
soldiers about whom so much has been said. 1 
think we ought to do a little more than what 
we have been doing for our ex-soldiers, 
particularly because they are retired at a very 
early age. They can still do very useful service 
to the country. We have many sources like the 
Border Security Force; many States have their 
armed constabulary; we have the Railway 
Protection Force and then we have the new 
Industrial Security Force. I think instead of 
retiring our jawans and other officers we could 
straightway absorb them into these services 
because in such a case he is a trained man and 
he can be made use of immediately and he can 
be paid whatever he was being paid there and 
he can serve till the time he can give useful 
service. I think we could do that instead of just 
throwing him on the street without making any 
provision. Of course it is necessary that he 
should be retired from the armed forces be-
cause in the armed forces they have a way of 
working; they want to maintain a particular 
age group and they want to maintain a 
particular level of readiness. They cannot keep 
men after they have passed beyond a limit of 
physical efficiency and other efficiency. Thai I 
can understand. We do nol want that the 
armed forces should be saddled with people 
whom they do not want but after they are 
retired these people could be useful in the 
various servics thaf I have mentioned like 
police and other forces. Probably they are 
much better stuff than what we are getting at 
present. There should be some such sy?tem by 
which at least the bulk of them after retirement 
from the armed forces could be absorbed 
rightaway in these services and they can be 
allowed to work till they reach their age of 
retirement in the normal course. In this way I 
think we would have done something to them 
for the great sacrifices they have made for the 
country. 

In the end I will take this opportunity of 
paying a tribute to our jawans who are the 
basic sheet anchor of our national security. 
They are making tre-mendius sacrifices and 
they are serving us in very difficult positions 
where we would not even like to go. They are 
doing a tremendous service to the country and 
whatever emoluments we might give them 
wtmld not be enough to match their scarifices. 
So we must pay due respect to them and we 
must have their welfare in our mind all the 
time and whenever occasion arises we must 
try to do something for them, not that it will 
matter very much for them. Whatever little we 
might be giving them, they are there for the 
love of the country, because they are brought 
up in certain army traditions, because they are 
prepared to work and even sacrifice their lives 
for the country. They are our greatest assets; 
they are a trained force, a disciplined force, of 
which the best possible use should be made 
and for whom all possible amenities should be 
given while they are in service and whose 
welfare after retirement is as much our 
responsibility as when they are serving. 

Sir, we once again thank you for this debate 
and for giving us this opportunity to discuss 
this matter which is of very great national 
importance. 

SARDAR SWARAN SINGH: Sir. what is 
the time table like? 

MR. DEPUTY CHAIRMAN: There are a 
large number of speakers. 

SARDAR SWARAN SINGH: I know but I 
thought there was some time limit, three 
hours or three and a half hours or whatever it 
Is. 

AN HON. MEMBER: At least four hours. 

SARDAR SWARAN SINGH: We started 
at quarter past two. I only want to have some 
Idea. 

MR. DEPUTY CHAIRMAN:    You 
might be called at.. . but how long will you 
take for reply? 

SARDAR SWARAN SINGH:   I am 
entirely  in  your hands  but  I  think   it will 
take at least about 40 to 45 minutes. 

MR. DEPUTY CHAIRMAN: Then he can 
reply at six o' clock or Quarter to six? 
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SHRI SUNDAR SINGH BHAN-DARI: 
You lo< ik at the list before you. We started 
practically at 3 P.M. 

MR.   DEPUTY  CHAIRMAN:     We 
have allotted oily four hours. 

SARDAR SWARAN SINGH: We started 
at... 

MR. DEPUTY CHAIRMAN: We started 
at 2.10; so we can call him at quarter to six ;o 
that he can have 45 minutes for ref y. 

SHRI M. RITHNASWAMY (Tamil 
Nadu): Mr. Deputy Chairman, in the short 
period of eight years thai I have been in this 
He use I have seen the defence expenditu e 
rising steadily. When I came to the House ij 
was about Rs. 500 crores and now we have 
reached Rs. 1100 crore- out of a total Budget 
of Rs. 3144 crores. It is a proportion to the 
general expenditure which exceeds almost 
that of fiiy other country In the world. 

There is ano her point that I should like to 
note ab iut the Defence Budget and that is the 
relation between the expenditure on p rsonnel 
and th« expenditure on equipment. The 
expenditure on personnel is Rs. 459 crores 
whereas the expenditure on equipment Is only 
Rs. 419 crores. I think this proportion is not 
one that can be justified because in a modern w 
ir it is equipment, weaponry which is more 
effective than the number of penons engaged in 
battle. I think the Defence Ministry would be 
well advised to spend some time and attention 
on this question as to whether the equipment c 
ould not be so increased and so improved as to 
dispense with a part of the personnel which is 
vefy costly. One way of reducing the ex-
penditure on personnel I would suggest is to 
reduce tht number of civilian personnel which 
casts I believe as much as Rs. 60 crores. This 
substitution of military personnel for civilian 
personnel wherever possible would not only in-
crease the efficiency of work in the Defence 
Department because the men by becoming 
milit iry personnel would be ' put into the 
uniform, they would be subject to military 
discipline and there would be much more 
work, punctuality, fidelity to work, fidelity to 
the programme, but it would also considerably 
reduce the numbers and the cost of personnel. 

I will not be as critical of defence 
production as some Members have been. 
They have done good work, creditable work; 
they have invented clothing and packets of 
food that could be used at high altitudes and 
many minor improvements but I must say that 
there is nothing striking, nothing 
revolutionary in our Defence. Production 
Department. They have not been capable of 
any invention as revolutionary as say radar or 
even as revolutionary as the invention of the 
tank, some invention that would reduce the 
cost of war. I imagine that if the Defence 
Production Department put before our 
scientific and technological personnel in our 
defence science departments and laboratories 
this goal of finding out something, of 
inventing something that would radically 
reduce the cost of defence, I think they would 
take up the challenge and try to do something 
in the years that are left to them, to make 
some striking invention that would reduce the 
number of personnel employed in the Army. 
It is no doubt very encouraging to find our 
men on the Ladakh frontier or on the North-
East Frontier keeping solitary watch over the 
border. That looks romantic. The Germans 
also indulged in that kind of romanticism 
when they sang the famous Watch on the 
Rhine song: "DIE WACHT AN RHEIN". The 
watches on the frontier are out of it. We are 
simply wasting our men on these lonely 
border stretches. Sometimes the.y get bored, 
they do not know what tlie'y are there for. 
They do not even see the enemy across the 
frontier. This is not good for the morale of our 
troops on the frontiers. Therefore, I would 
suggest to the Defence Production De-
partment that they should put before our 
defence science personnel and our defence 
technologists this grand objective of making 
some striking invention that will avoid the 
necessity of having thousands of troops rush 
along the frontier, and reduce the cost of our 
defence. 

Then. I would like to join my friends from 
the South who have deplored the 
backwardness of coastal defence. I should 
like to begin by congratulating the Defence 
Department on the acquisition of four more 
submarines, but I do not like this idea of 
depending upon one single power for the 
supply of submarines. That power has come 
only recently into naval eminence. The Rus-
sians have always been a land power and  
have   distinguished  themselves    in 
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[Shri M. Ruthnaswamy.l land battles, but 
they have not yet distinguished themselves in 
naval warfare. The last time they tried to do it 
was rather disastrous when the whole of the 
Russian fleet was sunk at the battle of 
Tsushima by the Japanese. This having still to 
cut its teeth, their naval prowe&s has still to 
be proved and before what is done we have 
become solely dependent on them. I do not 
know the details wf Mr. Arjun Arora's charge 
that the Weutern powers refused to come to 
our help, to our military aid by way of 
supplying weapons, submarines and other 
equipment that we wanted. I should like the 
Defence Minister to go into the details and the 
causes. Was it any condition that we placed 
which they could not fulfil? Was it any 
condition in regard to the payment in rupees 
or in pounds, which the Western powers 
would not accept? What was the exact ieason 
why the Western powers refused to give aid to 
us? 

SARDAR SWARAN SINGH: Generally it 
is because we did not join any pacts. 

SHRI M. RUTHNASWAMY: Then, I 
would like to point out the uselessness of 
some of our coastal defence equipment, 
especially the aircraft carrier. Of what earthly 
use is it to us? An aircraft carrier is a weapon 
of offence. It is only when a nation goes to 
war against other nitions in distant parts that 
an aircraft carrier is useful. Somebody sold 
the thing to us. It was a regular "sell". 
Somebody wanted to get rid of a second hand 
aircraft carrier and we were vain enough to 
buy it. It is not only the initial cost. It is also 
the maintenance cost that is terrific. ) belisve 
the cost of that aircraft carrier was something 
in the region of Rs. 50 to Rs. 60 crores. The 
actual maintenance cost comes to Rs. 9 to Rs. 
10 crores. This could be well spent on 
acquiring more submarines, more small naval 
craft which would be useful lo us. 

SARDAR SWARAN SINGH : It I may saj 
so. you are completely off the mark. How can 
it be Rs. 9 to Rs. 10 crores a year? 

SHRI DAHYABHAI V. PATEL (Gujarat)  
Tell us what it is. 

SHRI    M.    RUTHNASWAMY       ! 
would like the Defence  Minstrv to  explore 
the possibility of selling this junk. 

this aircraft carrier. There must be some 
people, much vainer than me, who would like 
to acquire this sea craft and with thft money 
we can buy more submarines and at least 
avoid the annual maintenance cost of Rs. 9 to 
Rs. 10 crores. 

SHRI M ATI    YASHODA     REDDY 
(Andhra Pradesh): He is not agreeing with 
your figure. 

SHRI M. RUTHNASWAMY: Then, what 
is it? Give us the real cost. That is the trouble 
with all these Reports of the Defence 
Ministry. They do not take us into their 
confidence, although I must congratulate the 
present Defence Minister on giving, in his 
Report, much more information than his 
predecessors. This is a thing which we would 
like to know. What is the annual cost of 
maintenance of the aircraft carrier? The 
defence of our coast, I must say, is absolutely 
neglected. We want small sea-craft, small 
naval craft.—Winston Churchill, in one of his 
most expressive forms, called it a mosquito 
navy— small torpedo boats, patrol boats, gun 
boats. These will make mincemeat of any of 
the big sea-craft or naval craft that may be 
brought against the defence of our sea coast. 

Then, we want more Intelligence in our 
Defence—Intelligence' with a capital T. Now, 
'intelligence' with a small T the Defence 
Minister has and the Defence Ministry has, 
but 'Intelligence' with a capital T is 
conspicuous by its absence. 

SARDAR SWARAN SINGH: Pro-
fessorial! intelligence. 

SHRI M. RUTHNASWAMY: As the last 
two wars have shown, we wcre caught 
unprepared. Either our Intelligence was very 
poor or the information given by our 
Intelligence was not made use of by the then 
Defence Minister. In the Pakistan war also we 
were caught unawar<s. The Pakistan army 
had entered Kashmir before we were able to 
take notice of it. There again, either our 
Intelligence was not good or it was not made 
use of. 

Lastly, I come to the vexed question of 
nuclear weapons. Morality need not come 
into this because this is a politic!  question. It 
is a military question, it is an economic 
question. Can we afford it? In our present 
state of economic development we simply 
cannot afford it. 
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WL- would have to spend a thousand crores or 
two thousand, three thousand, lour thousand 
or live thousand crores in order to make 
atomic bombs and especially to equip 
ourselves with the delivery system tiat would 
be required. We simply cannot afford it and it is 
not necessary for our defence. Do you think 
tli.ftt China would wait for nuclear weapons in 
order to attack us, in order to inflict damage 
upon us? They can do it with their com 
entional army and conventional arms. The 
balance of terror that now exists between the 
various nuclear powers slows that nuclear 
weapons are not at all necessary for the 
defence of the Sate. Nuclear weapons are 
there only to give some kind of confidence, 
some kind of satisfaction. But we in our 
piesent state of economic development w mid 
not be able to afford it, No on would bo 
gladder than China if we reso ted to the 
manufacture of atomic weapo is because it 
would put not only a fullstnp but deny us all 
hope of economic progress for generations to 
come. Therefor , for purely pragmatic reasons I 
would suggest that India has no need of nucli 
ar weapons. It should depend only upon its 
conventional weapons, on increasing its 
strength by its weaponry and ef iciency of its 
forces and also by wise selection of alliances m 
the foreign field. Alliances are no challenge to 
the self-respe :t of any nation. The most 
powerful nitions have to resort to alliances. 
Has r ot the United States of America got 
otliers alliances? Has not the Soviet Unioi got 
alliances with all the satellite powers around 
it? No power on earth :an do without alliances 
and more especi illy a country like ours which 
is so bad ward in economic development and, 
herfore, backward in military equipment. We 
should not be allergic to alliances. A wise 
selection of alliancesi need i ot align us to one 
set of powers. Ch< ose your ally according to 
your needs. For your land defence, choose one 
ally .nd for your sea defence choose another illy 
and thus ensure the integrity of youi country 
without resort ing to the costly and doubtful 
resource of nuclear weapons. 
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MR. DEPUTY CHAIRMAN:  I am 
telling CPI 9 and SSP 8 after final verification. 

SHRI    BALACHANDRA    MENON 
(Kerala) :   We are 9, they are 8. 

I

am telling you are 8; 8 does not mean 10. Mr. 
Alva. 

SHRI JOACHIM ALVA (Nominated): Mr. 
Deputy Chairman, may I join my esteemed 
friend, Mr. Mirdha, who spoke in terms of 
high praise about our hon. Defence Minister? I 
think he has done an excellent job in a very 
well regulated manner and conducted it with 
nearly 1 million fighting people. They are not 
a million peoole yet, but it is a big army. He 
has curried on his duty very well indeed 
during the last few years. We should also like 
to congratulate the men of the Armed Forces 
and officers who have contributed towards 
reaching such an end. I am sorry only one 
gentleman from the other side cheered when 
the jawans were praised, my friend of the Jan 
Sangh. The whole House joins him to 
congratulate the jawans. 

I want to speak one point especially about a 
letter which appeared in the 'Times of India'. I 
am concerned about the safety of our young 
men, about the young men who die, whose 
wives do not see them again. We must be 
concerned about their welfare and it is our 
duty to see what happens to them. There was a 
letter on the 15th January, 1970, immediately 
after Group Captain Das died. He escaped the 
Pakistanis when he landed there but he went 
down in a crash of HF-24 during the 
development of that plane. There was a long 
and well-written letter in the 'Times of India' 
of !5th January, 1970. The writer is one Mr. J. 
P. Chawla who, I am told, is a former Air 
Force man. 1 do not know much about him 
but his letter deserves our congratulations. I am 
concerned about one paragraph of it: 

"Internationally accepted procedures 
have been by passed in allowing. this officer 
to develop this engine. This was done 
against the technical advice of people like 
Dr. Tank, Designer of the HF-24, Mr. P.  M. 
Reddy. 
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former Gener al Manager of HAL, Dr. 
Ghatage, Chifcf Designer and General 
Manager of HAL, and Directorate of 
Technical Development and Production 
( A i R ) .  Unfortunately all aeronautical 
development in the Ministry of Defence has 
taken place for the past I vears on the advice 
of the Scientific Adviser who was never 
schooled in the rudiments of neronau-tics or 
aircra t design.' 

When I was a fcpresentative of Parliament on 
the In< ian institute of Science at Bangalore, I 
thought that Dr. Bhag-wantam had not done a 
good job there. When I came to know about 
it, I did not say anythir; >'n Bangalore. Here 
is an attack about him as to how it is done. He 
is g Hie and a new officer has come and we 
welcome him. and Government deserves 
congratulation for having appointed Dr. Nag 
Chowdhury in the capacity of Cabinet 
Secretary and also in charge ol Defence 
Development, to be on a par with other 
highest officers, so that he may do his own 
job well indeed. W! at we are concerned is, 
every Air Force officer sacrifices his life for 
the sake of the countrj. A specialised IAF 
officer whom I met in London said, "I can lot 
get married. Who will look after my wife?"' 
He was a pilot. He was 33 and till then he was 
not married. This Parliament has to be 
concerned about he safety of these men-, 
otherwise we cai not get things done. 

Then, Sir, abciit the bomb. 1 am glad that 
my I lend talked about the bomb. We cann >t 
have that bomb with the present socia i rder. 
The anti-cow slaughter, the Birla enquiry and 
the bomb cannot go together. We should have 
a different kind of b Hitb under different 
circumstances. Unless the economic systerr is 
radically changed we cannot have the bomb. 
The bomb means a lot of usiness for the 
private sector. In the T Tnited States, 
President Eisenhower warn :d against the 
military complex of An erica. He got into 
serious trouble. He warned against the big 
manufactures who were making money out of 
the war. We do not want to fall into that kind 
of trap. This is the kind of t ling that we want 
to avoid. We shall no doubt go on progressing 
rcgardin | the atomic energy. Those who want 
to use the bomb, they want to be nearer the 
man who ma<e» it. I think China perhaps may 
not use it against us because we are too near 
them. Whatever that may be. again I refer to  
the one  point of Dr   Jagdish 

Chawla in the Ministry of Defence Research 
who was at Harward along with Dr. Tsien 
who invented the bomb. I referred to this 
matter on a previous occasion that he is the 
maker of the bomb in China. Somehow or the 
other, we do not appreciate the real people 
who get things done. But he was summarily 
sent away by our Defence Research by Dr. 
Bhagvantham. How does Dr. Bhagvantham 
stand as the Defence Adviser upto the 
standard of Sir Zolly Zuckermann who was 
the British Defence Research Adviser in the 
last war. 

Now, Sir. with regard to the Navy. The 
Navy is in a very bad shape. We have given it 
only Rs. 40 crores when the Air Force has got 
Rs. 170 crores. When we have a budget of Rs. 
1164 crores for Defence, it is time that the 
Navy also gets a big budget. We have been 
reminding in this House that the Navy should 
be given more chances of development 
because in the next 30 years we have to 
develop it in a bigger way and we should rind 
more money for it. No doubt the frigate 
manufactured by the Mazagaon Docks in 
Bombay is very good. But one is not enough. 
More must be manufactured. One is not 
enough for a big country like ours. With all 
the things that we have got in this land, we 
cannot yet find funds for this. 

Now, with regard to the question of 
defence. Defence does not get enough. They 
should get enough. I have often asked 
Acharya Kripalani in the Lok Sabha whether 
he took any interest about the officers who 
were living in the Delhi messes and houses in 
a wretch-way in New Delhi, the Princess 
Mess and other Messes. We do not see to 
their comfort. Something must be done about 
them. We are not concerned about them. 
Well, we do not do anything about them. 

Getting back to HAL, 1 would like to say 
that the HAL, sooner or later, in the next 30 
years, should become very big. After the 
seven public sector undertakings, the amount 
of money spent on HAL is Rs. 65 crores out 
of Rs. 133.70 crores, in 1969-70. Tt must be 
said to our credit that most of the public 
sector concerns belonging to the defence 
forces are getting on well, and we are proud 
of them, just as we are proud of the other 
wings of Defence. And HAL is something to 
be much proud of: the men and the Air Force 
running  it   are  very  efficient.    And  it 
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[Shri Joachim Alva ] 

is time that in the next 30 years we built it up 
in such a way that it is the biggest in Asia and 
Africa. We should look forward to it. in the 
last War, the Japanese were producing so 
many Z— fighters that the Americans got 
frightened and panicky beyond their 
conscience. We have to produce machines. 
The Britishers are able to produce the Rolls 
Royce Engines and they are able to produce 
them so much that they send them abroad and 
make all the money for themselves. We have 
got so many first-class engineers and good 
workers. When we have so many people 
amongst us, it is time that we put HAL on the 
top of the world and make it something to be 
much more proud of. We are glad that on 
account of the last wars against us, we were 
able to put HAL into four different sectors in 
the country and make it something very, very 
hig indeed. It is time that we did manv more 
things. 

F want to come to another point, about 
Gen. Cariappa (Retired). Generals do not 
want to put their names as (Retd.) There was 
a General who use to write for my paper the 
'Forum' with out putting (Retd.) The Defence 
P. R. O. told me you are not putting (Retd.), 
let him stop writing. It is a curious way. 
When we go out of Parliament, we are all ex-
MPs. Now, Sir, in the matter of the Chiefs of 
Staff, we must see that for the next three 
years after they retire, they should keep quiet, 
silent. Otherwise, it is time that their pension 
is put off 

SHRI     K..  CHANDRASEKHARAN 
(Kerala): They not only speak but also write. 

SHRI JOACHIM ALVA : He writes and 
speaks. I am sorry, my friends in the RSS. 
give General Cariappa shelter, and the man is 
lost. This gentleman was under British duress, 
under British influence, when the great 
fighters of our nation were in jail. Now, I aw 
afraid, even Gen. Kumaramangalam has said 
something after retirement under Tata's 
auspices. All these things are not very happy 
for us. The moment they retire they develop 
great potentialities. They are not able to yield 
power as they would like, as before, in their 
heart of hearts because most of them are just 
like us, nothing less, nothing more. Their 
character, their nature, remain the same, 

They are not able to shake it off. Otherwise, 
the Army might have done something like the 
British Army or any other Army. The British 
Army, of course, is the best, although it is 
small. They have got one hundred thousand 
men for their Police Force. Their police force 
is one hundred thousand men but we have not 
even a million people, for the whole country, 
in our Armed Forces, which is something to be 
thought over. Whatever it may be, we do not 
want talking Cari-a'ppas and 
Kumaramangalams. I do not know what kind 
of tribe we are going to have. It is time that we 
thought about it. I was a pioneer in demanding 
that the Reserve Bank Governor shall not take 
up any job in the private sector after 
retirement. The moment you make him the 
Reserve Bank Governor, you give him the 
highest job. These ICS men, they want to get 
the highest jobs after retirement. 1 remember 
one man in the ICS took up a big job—he was 
in the Economic Ministry—and when he told 
me that he would take up a job. I said, there is 
a lot of difficulty between you and me! I will 
noi mention his name. He passed off recently 
immediately after he took a job! Most of the 
ICS men want only big jobs after retirement, 
unlike Nethaji Subhas Bose and Kamath and 
R. K. Patil. When millions of people die for 
our country, our scientists want big jobs. 
Hundreds and thousands of our people have no 
jobs and homes. But some of our scientists 
want to go to England or America and settle 
down there. 

I beg of the Defence Minister to give 
special opportunities to the Members of 
Parliament to come in contact with the 
Defence Forces and not keep them far away. 
We have no lime for talk with them. We just 
learn about the Army etc. from the books. We 
do not go anywhere near the Army, as we 
ought to do. It is time that they become not 
Chairman, but at least important men in many 
other defence establishments so that we can 
have a better chance to build up our country. 
We have done nothing of the kind. Sir. I only 
find that the retired Generals want big places 
and want to have power in their hands. This 
cannot be done. All our unrecognised 
communities like the Scheduled Castes and 
Harijans must he given their proper place. I 
want to know which Harijan has become a 
General in the Army. Are they not able to 
fight? I was not taking much interest in 
Harijans. As a Christian I felt that it was not 
my  business  to  interfere in  communal 
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affairs. But v hen I found their real condition, 
I took interest. Mr. Mavlan-kar who used to 
call me unfailingly on every question 
whenever I started to put questions about the 
Scheduled Castes, used to pull me up. It is a 
very important thing and we want all of them 
to get into thi Army so that we can build up a 
g re i t  Army. 

What we ha e done is not good enough for 
ma ;:ing our country strong, for making our 
Army, Navy and the Air Force strong. We 
have got the men ready to die. We must 
remember all those who died :here in NEFA. 
We cannot forget then i. We have to remem-
ber their sacrifice. When they retire we must 
do everyt ling for the jawans and then only 
we shall have done something. 

Thank you v ry much. 
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SHR1 SASANK.ASEKHAR SANYAL 
(West Bengal): Mr. Deputy Chairman, our 
good friend, Shri Parthasarathy. opened the 
debate with his persuasive delivery that a 
contented army is a great asset.    I wish he 
had gone a little 
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farther and sai<l that a contented and 
confident peopl are the greatest and the 
central asset of a country. This is not a 
question of mere philosophy or 
theoretisation. i.ook at Cambodia. Who is 
fighting there ' It is the fighting spirit of the 
people, uook at Vietnam where all the 
mighty arms and ammunition of the 
American fo ces have been practically 
sterilized. It is he fighting spirit of the 
people. So, it is the morale of the people 
which :ounts in an effective and long-drawr 
resistance to aggres sion by foreigners and 
that is the fundamental concept of defence in 
the modern <lays. In ihe middle of April in 
the Calcutta edition of the Statesman I read a 
staggering report that 70 per cent if our 
people are below the absolute poverty level. 
These are the people who have to be 
summoned for behaving themselves as the 
second line of defence )ehind the army. Is it 
not a Utopian oncept? In the lower rungs you 
find that there is disparity in subsistence. 
Some people are si: ing more and some 
people are starving less. Unemployment is 
rampani and there is no intelligent scheme to 
remove unemployment. . md these are the 
people who in the last resort have to be our 
fighting forces. A note of admiration I am 
putting aid I am making a present of it to tiie 
honourable Defence Minister. I hope many 
of our friends have been to Calcutta. If they 
go around after 10 in the right, they will find 
that families and individuals live on pave-
ments. They art pavement-dwellers. 1 have 
seen wedd: d couple hugging each other and 
concei.ing their children there (in the 
pavemem ,. I have seen children being born 
on 'he pavements in Calcutta. Are the e the 
fighting forces? These have increased. Look 
at the last two wars. We had a confrontation 
with China. We had a confrontation with 
Pakistan. What was the result of these 
confrontations? The high financial magnates 
have become richer and prices have soared 
high up to the eternal agony of the lov -range 
consumers. War materials and wi r industries 
have added to the black mciey with the 
inevitable annexure of inflation behind it. 
And today the proposition of defending the 
country looks tc the man in the street like 
defending tl e bastions of high finance and 
not defending the future of the people. Sir, in 
t'lese two confrontations there was loss of 
territories according to Government's ac 
mission. The real loss was the loss o! 
friendship with these two neighbouring 
countries. We have closed our doors for 
entering into negotiations either at our 
counter or at their 

counters  in  order  to  make good  our loss.    
Whether this banning of negotiations has 
been bad for China or Pakistan, it is very 
difficult for us to say but , on our side we 
have really suffered a j lot.   Therefore we 
must see that proper | morale is injected into 
the minds of our I people  so   that Jthey  
may   feel   that  it is  not the country of the  
Birlas,  the i Tatas or big money which they 
are defending but they are defending their 
own country.    This  atmosphere  has  to    
be brought about. 

So far as the avenues of employment are 
concerned, the Army occupations or allied 
employments, these are welcome. I would be 
very glad if the Defence Department absorbs 
the jobless engineers who have turned 
Naxalites in my part of the country. I would 
even be glad if the university students are 
given some military occupation. But more 
than that I would like that the money which 
has rolled into the coffers of these big 
combines, that must be taken back either by 
conscription or by confiscation or by some 
other methods. That would give a new hope 
to the people and the new generations who 
will then think that it is worth while fighting 
for their country and for their generations. 
Sir, we are scrapping the privy purses. That 
is all very good. But can't we collect this 
concealed and hoarded money? Can't we 
confiscate these big immovable properties, 
so many houses that have been acquired by 
these people? Can't we go to the hidden 
vaults in their houses and recover the hidden 
wealth? Can't we seize their foreign 
accounts? Unless we do that, we cannot 
enthuse our young generations, and they will 
not think that they are fighting for their own 
country. Now they are giving the slogan 
"The Chinese Chairman is our Chairman". 
They are raising this slogan because they 
find that in this country there is no Chairman. 
They have been misled into this hysteria. 
How can we stop this hysteria? They do not 
feel that they are fighting for their own 
country but for the skyscrapers from where 
these tycoons throw the orange skins which 
fall upon their bodies when they are sleeping 
on the pavements. (Interruptions). There are 
some people who are agents of the CIA and 
there are others who are agents ot some other 
countries. Therefore. Sir. I am not saying this 
in a spirit of bravado but in a spirit of 
practical approach that the Ministry or the 
Government should go the whole hog and 
demonetise ! its currency giving notice to 
these people I that in the course of 6 months 
they will 1 have to exchange their present 
currencv notes with tht new currency notes. 
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SHRIMATI    YASHODA    REDDY: 
That they will never do because most of the 
money is with them. {Interruption) I am 
supporting you. 

THE LEADER OF THE HOUSE (SHRI 
K. K. SHAH): I do not want to interrupt, but I 
think the demonstration proof is on the other 
side. 

SHRIMATI  YASHODA REDDY:  1 
only support it but you are opposing it by 
demonstrations. 

SHRI SASANKASEKHAR SAN-YAL : 
Therefore I was suggesting that there should 
be demonetisation of the currency of all 
denominations. That will really bring out the 
hoarded wealth and the hidden money and 
that will bo the money to be taxed, to be 
earned and to be distributed among the 
people. Therefore, Sir, do not think that 
protection in the matter of geography is the 
only defence proposition but giving en-
couragement and inspiration to the people is 
the real protection, and that is the proposition 
which I am suggesting you to adopt. Thank 
you. 

SHRI THrLLAI VILLALAN (Tamil 
Nadu): Mr. Deputy Chairman, within the 
short time at my disposal, before discussing 
about the working of the Ministry of Defence, 
I want to dicuss about the concept of defence 
and at the same time the Ministry of Defence 
itself. Sir, war and civilisation are in-
separable. As civilisation progressed over the 
centuries, so also have the wars increased in 
magnitude. While there are strong nations 
and weak, rich and poor, warlike and 
peaceful, the possibility of war between 
nations cannot be ruled out. Nations should 
be conditioned to face war rather than avoid 
it. Let there be disarmament, mental or 
otherwise, but history shows that only those 
nations have survived who had the will to 
fight. Therefore. Sir. the first and foremost 
prerequisite in the preparedness for war is to 
build up the nation's will to fight. 

(THE    VICE-CHAIRMAN     (SHKI     BANKA 
BEHARI DAS) in the Chair] 

SHRI NIREN GHOSH (West Bengal) : 
Sir, I take this opportunity of congratulating 
you for occupying that Chair. 

SHRI  THILLAI   VILLALAN:    Sir 
we also congiatulate you on behalf of our 
party. Sir, history aid cireuMSfaacas 

create nations, time, troubles, tribulations and 
war makes or breaks them. There are both 
stronger and weaker nations. The balance of 
power maintained by the countries of the 
world is keeping all the nations survive. A 
nation confused, isolated and vacillating bet-
ween the will to fight and exist or appease 
and subsist cannot expect others to come to 
its aid in war. 

The second requisite is the preparedness 
for war. A nation must be prepared to fight 
for its integrity. It must not depend on 
diplomatic manoeuvring or others to fight for 
its survival. We cannot expect aid from others 
for the security of our country. In any war for 
our survival the major burden should be 
borne by us, the people of the country. 
Therefore, Sir, we must imbue the nation with 
a will to fight and the determination to stand 
on our own feet rather than depend on 
wishfully hope that others will come to our 
rescue. 

The next point is about the material 
armaments. It implies the building up of 
finished products in men and material 
required to meet the military commitment of a 
nation. To be militarily strong and 
economically weak will surely ruin the nation. 
No democratic developing country like ours 
can afford a perpetual state of armed 
readiness. In time of peace it is a matter of 
meeting both the ends of the essential require-
ments for armaments and the maximum 
resources that can be allotted towards it 
without impairing national economy. In war 
economic considerations have no place. Now 
there is the Ministry ot Defence for making 
all these things fruitful and successful. We are 
going to spend Rs. 1151 crores for Defence in 
1970-71. The Budget for 1970 is Rs. 1151 
crores constituting an increase of Rs. 46.77 
crores, about 4.3 per cent, over the revised 
estimates for 196^-70. The Army's Budget 
estimates for 1970-71 is at Rs. 16.89 crores 
which is Rs. 5.51 crores above the revised 
estimates. 

In this connection I want to mention some 
points for the consideration of the Minister of 
Defence. About the recruitment of personnel 
for the Army, people are called for 
preliminary tests to certain centres and they 
ACC sent back to their homes. Afterwards the 
same persons are called to come to big cities 
like Bombay, Madras or Calcutta for final 
selection. They may or may not be selected 
but my request is that both the   i«l*clieas   
should   be  doaa   in   aao 
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place at the sane time because- otherwise this 
will amount to harassing the persons who 
come forward to serve the nation by joinin | 
the Army. 

Then the sold ers in ihe Army were once 
treated as slaves dining the days of British 
imperi lism. That should not continue in our 
democratic country. That should be stopped. 
The soldiers join the Army oily to serve the 
nation and not to servi the military bureau-
cracy there. There must be happy, satisfied 
personnel in the Army. Discontentment is not 
a healthy sign for a strong Army. 

It is really he rt-rending to note that the 
food supplied to the Army personnel in their 
camns and hospitals is not good in quality. 
This should be checked immediately and I 
would request the Minister to ensure that they 
will be supplied with good quality food and 
also plenty in quanl 

Then we must find out ways to make the 
Defence outliy effective by making it a 
national de elopment as a whole. The 
expenditure on the Armed Forces should be 
viewec as a social investment and steps 
should be taken for the nation to get adequate 
return from it. The \rmed Forces should be 
treated as a major training institution for the 
nation as a whole. 

Now I pass on to the question of ex-
servicemen. Thi re are 3 million ex-
r.ervicemen now in the country and every 
year there is an increase of 40,000 people to 
this. It is high time that we appoint i High 
Power Commission for enquiring into the 
question of resettlement of he ex-servicemen 
and their dependents. The present pension is 
only Rs. 20. This is very meagre. It should be 
raised. Then priority should be given to the 
ex-servicemen in the matter of disposal of 
vehicles and if there is any surplus vehicle the 
first priority should he given to the ex-
serviceman. 

Then I wish t I make some observations 
about our production of Defence weapons. 
We have been talking of self-reliance for 
decades together. -Our Minister, Shri Mishra. 
said that we are fast moving towards that 
goal. We must produce our own war weapons 
in our Ordnance Factories, except the 
acquisition of the new Naval Vessels and 
building up to the full strength the Suk-hor-7 
Squadrons, no major development 

in regard to acquisition of new equipment by 
the Forces is found. There is mention of 
getting anti-tank missiles and rocket boat but 
we have not got it. A number of new projects 
have been indicated for the year including 
manufacture of medium and light armoured 
vehicles in Avadi Tank factory and 
modernisation of the Cordite Factory, 
Aruvan-kadu. The three Forces are now 
moving into the field of missilery, highly 
sophisticated electronic equipments, jet pro-
pulsion, special alloys metallurgy, etc. but still 
we are depending on the foreign knowledge of 
technology. We should put an end to it. This 
is in the case of Mach. 2 aircraft, infra-red air-
to-air missiles, helicopters and tanks. Jn the 
same way anti-tank missiles and radar 
equipment. We must spend in the field of 
research and development. Allotting Rs. 30 
crores is not at all adequate for developing R. 
and D. base to meet our requirements and to 
develop the next generation of weapons. In 
this country we have to-day an excess of 
engineers as well as science graduates and 
therefore, this problem is capable of solution 
provided proper procedures and incentives are 
provided. 

In Asia, China is the only nuclear power. 
We have to face this enemy which is a 
border-menace of our country. What is our 
answer to the ICBM? We do not know. Some 
Members stated that China or any other 
country will not use the atom bombs, and 
they will keep it with them but mere 
possession of the war weapon itself will settle 
so many things. They need not ttse it for any 
purpose but if they are in possession, that 
itself is a big strength. Conventional strength 
will not be sufficient. If we want to possess 
this nuclear weapon, we have to start making 
even today. If we start making it today, it will 
take 10 years to have the atomic-weapons 
which are in the possession of the Power 
Blocs of the world. For these purposes, we 
have to revive the National Defence Council 
which is defunct now or form a separate one. 
With these words.   I  conclude. 

SHRI DEV DATT PUR1 (Haryanai: The 
nation, Sir. has security if it does not have to 
sacrifice its values, the values it holds dear, 
and its Interests to avoid a war. and is able, if 
challenged, to ain those values and those 
interests by means of an armed conflict'. 
That, Sir. in the last analysis is the only cri-
terion by which we shall judge whether our 
armed forces are discharging their 
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duties adequately or not. Sir, we hold in the 
Indian way of life certain values very dear. 
We hold the democratic way of life, socialist 
economy and non-aligned foreign policy as 
dear. These are some of the values that we 
hold as extremely dear to us. They are parts of 
our life and we inviolably hold on to them. 
We have to see if any nation by an overt act or 
by a direct attack chooses to subdue our 
values and our interests whether our armed 
forces are capable of defending our values and 
our interests. Briefly glancing over our record 
in this respect over the last 23 years or so, 
Pakistan has made repeated efforts, once even 
leading to a full-fledged war, to subdue our 
values and, Sir, 1 am very happy to say that 
our armed forces gave an extremely good 
account of themselves. I would even go so far 
as to say that they covered themselves with 
glory in the fight they put up in defence of our 
country, in defence of our values and in 
defence of our interests. I wish I could say the 
same thing in connection with China. China 
attacked us in 1962 and she eoatinues to be in 
possession of vast areas of our territories. In 
1962 we learnt som; bitter lessons. We were 
outarmed; they were better equipped and also 
their Intelligence was better. The point I am 
making is that after that the lessons that we 
learnt from China havs been well learnt. We 
are assured that in so far as conventional 
weapons are concerned we have learnt those 
lessons well and we shall give a very much 
better ac-count of ourselves should there be an 
occasion for it. But the question we have to 
ask ourselves is whether we have learnt any 
lesson from 1%3 when China exploded the 
first atomic bomb. We have to ask ourselves 
whether we have learnt any lesson in 1970. In 
1963 when the bomb was exploded by China 
there was a sense of complacency. We were 
shocked a little but we were assured that after 
all they did not have the means of delivery; 
what is a bullet without a gun? In 1970 they 
have demon-started the gun and we must not 
forget that we are dealing with a nation which 
finds ethics, logic and morality in the barrel of 
a gun. We all know that the whole country is 
well within the range of that gun. Sir, the 
question is. what are we going to do now. In 
1962— 1 do not want to go into the details 
because the time at my disposal is short—we 
sought outside help, we sought an umbrella,  
we sought some  outside forces, 

air force etc. to defend our cities. We should 
know now, after wha'; has happened in 
Vietnam, after what has happened in 
Cambodia, that foreign help by armed 
intervention is probably worse than defeat. If 
we still feel that some power will come to 
save us from an atomic attack or will come to 
our aid or will give us an umbrella, they may 
or they may not but if they do, I think it may 
well turn out to be far worse than abject 
defeat. That is a lesson which we must learn 
today. Then what is the alternative? Hope for 
the best? i maintain, and the point I am 
making is, that nuclear self-reliance or 
alignment, are the only two alternatives that 
we nave before us. We cannot be non-aligned 
unless we are self-reliant in the matter of 
nuclear  irmaments. 

Sir, I will make a very brief observation 
about what my friend, Mr. Alva. said about 
the Birlas and the bomb. The only point that I 
am making is there are five atomic powers 
today: the USA which is the first to send a 
man to the moon, the USSR which is very 
close if not actually ahead of USA, France. 
Britain and now China. Now, is there 
anything in common in the economic systems 
of these five powers? The point is to maintain 
that we should wait for our economic system 
to reach a certain level before we will even 
think of the bomb, is I think only deluding 
ourselves and nothing else. The nuclear arms, 
1 maintain, are offensive in the absolute. 
There is no defence against nuclear arms 
except deterrence. They are the concept of 
offensive in the absolute. As has been stated 
here we must face this matter of deterrents; 
we must examine it closely. Look at the 
1914-18 war when the Germans used poison 
gas. In the 1939-45 war it is not as if Hitler 
had any compunction about the use of gas in 
warfare. Hitler did use gas against the Jews in 
order to exterminate them. 'Not that he was 
suddenly overcome with human 
considerations and all that. It is not that; it is 
only that he found that if in 1939 war he used 
poison gas the enemy wrould also unleash 
poison gas. bacteriological warfare etc. The 
point I am making is that the only reason why 
these things were not used in World War II 
was because both the parties had them. I 
therefore maintain that if India developed 
nuclear power it would deter other people 
from involving us" into a nuclear holocaust 
and that to my mind should be included 
among the peaceful uses of itomic energy. 
After-all  what is more peaceful than having 
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the strength, tha would prevent an atomic 
conflict? there can be nothing more peaceful 
tian that. Now, we are parties to the Test Ban 
Treaty; we have signed it. What is this Test 
Ban Treaty? The Test Ban Treaty says that 
those who have nuclear power will continue 
to have it, will continue to make more and 
will contin te to stockpile them. They will 
even continue to test them; only they will i ot 
test them in the atmosphere. The point I am 
making is that the Test B rn Treaty is an act 
of municipal sanita ion rather than of dis-
armament. Thai is all that they want to do by 
it; thev want to keep the atmosphere clean 
and even in that Test Ban Treaty there is an 
escape clause that if the national security is 
threatened signatories can g > ahead and 
make more bombs. 

Sir, I have inly two more points. Now, take 
resou ces. We have thorium in the form of 
inonazite sand. What is needed to be d me is 
to develop the gas centrifugal r rocess—1 do 
not mean the gaseous diff ision plant. We 
have enough resource; of scientific manpower 
and the industriil infrastructure can be built up 
and 1 maintain—1 do not want to go into the 
details; I have the figures here—that 90 to 95 
per cent of the cost of nuclear development is 
common to both peace and ";ar. In the last 
analysis what is more valuable than liberty? Is 
there any m inetary value that we can give to 
our liberty? If we have to tighten our be its. if 
we have to make sacrifices we should be 
prepared to do that. 

SHRI JOACHIM ALVA: I do not want to 
interr.ipt mv hon. friend but. . . 

SHRI DEV D VTT PUR1:  If you do 
not   want  to  int irrupt,  then   please  do not 
interrupt. 

Sir, I will make my last point. What is the 
opinion in the country7 Recently 1 had 
undertaken a whirlwind tour of my 
constituency or what was lormeiiy my 
constituency. I come from Haryana and as 
you knov Haryana and Punjab have made a 
ver/ large contribution to the armed forces 
and I do maintain thai people in the rer \otest 
villages are seriously perturbed, the people in 
our defence forces are perturbed, that we are 
doing nothing. Ve are only talking politics; 
we see trie bomb being exploded in the air, 
we see ths carrier system being developed 
and all that we do is talk, talk, talk and talk,    
f would say 

that what we are able to do, if we are called 
upon to do, depends more upon what people 
believe we can do than out actual fire-power. 
There is a belief—I say so from personal 
knowledge—-that we are letting them down, 
that we are not doing what we can do. I salute 
our Armed Forces. The Jawans and their 
Commanders have done their duty splendidly 
by us. All I say is let us back them. Let us not 
let them down. Our enemy—I have no 
hesitation in calling China our enemy—is 
going ahead surefootedly, inexorably and 
remorselessly. We must see the dangers and 
realise their implications and do our duty by 
the country. Posterity will condemn us for not 
having seen them, for not having realised 
them arid for not having acted. Let them not 
say: There are none so blind as those that will 
not see. 

SHRI N. G. GORAY: Mr. Vica-Chairman, 
Sir, 1 am grateful to you for giving me an 
opportunity to participate in this debate. I 
would like to express hope that the Defence 
Ministei must have noticed that in this debate, 
barring a few exceptions, everybody had to 
say something which was constructive in its 
approach. Everybody had applauded the work 
and the sense of duty of the Jawans and their 
officers. Everybody had congratulated the 
efforts so far made to equip our army with 
better weapons. At the same time everybody 
had to offer some ciiticism or other. I hope 
that the Defence Minister, t a k i n g  into 
account the anxiety of hon. Members of the 
House about the defence of our country, will 
treat it as a national question and not as a 
party question. He should be equally frank and 
tell us what they are doing to secure the 
sovereignty and integrity of the country. From 
that point of view 1 must say at the very start 
that the Report of the Defence Ministry has 
disappointed us. In the opening paragraphs I 
find, instead of giving a picture and the back-
ground of international relations and the 
problems that have cropped up. a very 
humdrum sort of approach is made, as if 
nothing has changed after 1965. that is, after 
the Tashkent Declaration. Only regret has 
been expressed that in spite of the Tashkent 
Declaration Pakistan is not ready to observe 
(he terms of the agreement or the spirit of the 
agieement and that China and Pakistan are 
still in collusion. I would have liked the 
Defence Ministry to tell us how they view the 
situation in the entire area. It is  not only  
Pakistan  on  one side  and 
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China on the other side. They have been our 
enemies for a long lime, but even the Indian 
Ocean is now threatened. There is a regular 
competition between the USA and the USSR. 
If the Defence Ministry wanted to give a 
complete picture of the situation, 1 should 
have thought that they would have given us 
all the facts, the claims or the ambitions 
entertained by Russia and the USA. The 
British are withdrawing from Singapore in 
1971. There v. ill be no British fleet or British 
forces. Then, what will happen? flow do we 
look at the situation? How do we react to it? 
All these ought to have been part of this 
Report, but unfortunately, as 1 said, hardly 
any mention has been made of the post-
Tashkent Declaration period. 

Having said that, Sir. I would move on to 
the next point. The three Services have been 
dealt with in separate chapters, but again 1 
would like to point out, very cursorily, while 
dealing with the Army, it would appear that 
we have got our forces stabilised at about 
8,28,000 personnel. We must not lorgel the 
fact that this Army really consists of two 
armies, one committed to the Himalayan 
border and the other committed to the 
Pakistan border. These are two armies. That 
means we have got only half the army on one 
side and the other half of the army is on the 
other side or frontier. These cannot be 
exchanged. Their equipment is different. The 
enemies they face are different. Their tactics 
are dilferent. The atmosphere or the terrain in 
which they are functioning or expected to 
function is different. If something happens on 
the Punjab side, you cannot bring down the 
Army from the Himalayan heights and use 
them on the maidans of Punjab. Therefore, we 
must understand i; very clearly that there arc 
two armies. If somebody is thinking that we 
have a huge Army, about a million—it is not 
a million at all but only 8,28,000 as has been 
mentioned in the Report—we really have a 
very small Army. I would say that we must 
raise it to at least to a million, five lakhs on 
one side and five lakhs on the other. That is 
very necessary. We have been told that 
Pakistan is transferring some of their very 
good divisions to East Pakistan. So, the 
danger may be on three sides, viz., on the 
Western front, on the Northern front and on 
the Eastern front. In this connection. I would 
like to mention one thing.   The Defence 

Ministry Report says that China has posted 
about 1,50,000 men. but we are not taking 
note of the other people who are likely to help 
China, the invisible divisions of Mao that are 
operating in the Naga Hills, in the Mizo Hills 
and in West Bengal. I really fail to understand 
why mention was not made of these elements. 
There is some mention only to the effect that 
both Pakistan and China are equipping and 
training the Naga Hill people, etc. The danger 
from that quarter is not small. All these people 
are waiting for an opportunity and if a crisis 
develops I will not be surprised if a major part 
of our Army gets bogged down in West Ben-
gal, the Naga Hills and the Mizo Hills. 
Extensive training in sabotage, sniping, 
guerilla warfare is being given. 1 would like 
to ask the Defence Minister whether he has 
got a guerilla wing in the Army where they 
are being trained for that purpose, whether 
they are making a special study of their 
tactics. I hope they are doing it, but if they are 
not, I would insist on having a separate wing 
which will try to understand their technique, 
propaganda methods, their ap-roach. etc. Let 
it be frankly admitted here that however much 
we may be hating Mao. Mao is the only man 
in this world who has given a new dimension 
to guerilla warfare, which has proved that 
against the mightiest enemy the guerillas can 
fight and fight for a long time and sometimes 
successfully too. So, I would like to say that 
so far Armed Forces are concerned, this wing 
is very necessary. 

(Time-bell rings.) 

SilRl MULKA GOVINDA RUDDY 
(Mysore): He has spoken only for five 
minutes. He must be given more time. 6 P.M. 

SHRI N. G. GORAY: I thought that 
1 had something to contribute. 

THE VICE-CHAIRMAN (SHRI BANK.A 
BEHARY DAS): All right The Minister has 
to reply 

SHRI N. G. GORAY: Well Sir about the 
Navy 1 would say very briefly. The Navy has 
been a neglected child in our Defence Plan. 
Well. Sir. then the Navy again I would say 
only briefly has been a neglected child of our 
Defence forces ever since Independence. In 
1957 I had an occasion to speak about it in 
the Lok Sabha and I had said that we were  
neglecting the  Navy.    Of course, 
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there has been a certain advance. I still feel 
that the allocation made for the Navy is too 
sir all and just as I have said that there hould 
be two Armies, I would like to say that there 
should be two Navies a so, one on the 
Western Coast and one on the Eastern Coast 
because the dai ger from both these areas is 
very gn at. India will have to depend in the ti 
ie of crisis for all our supplies on thes sea 
lines which ought to be protected. 

Then, Sir, ab >ut the Air Force, I would 
say that t ie key word in all our strategy 
seems tc be defence. If somebody attacks us, 
then we react to that. At least, so far as the 
Air Force is concerned. 1 would say we must 
have an Air Force which .hould be able to 
command the skies. If the enemy is likely to 
attack, we mist be able-to invade the enemy 
air s lace and it should be possible for us o 
destroy their bases and equipment aid 
whatever it is. 

Sir, lastly, bee mse the time is very short, 1 
would c nly say a few words about research at 
d development. I am really pained to ;ee that 
so far as research and deve opment is 
concerned, all our research r nd development 
seems to be confined to imitating the weapons 
that we have bought from others. There is no 
independert development. Sir, I would like to 
poi it out only two things from Israel. Yo i 
must have read in the newspapers tbtt against 
the Russian missile Sam, only recently the 
Israelis, on their own, h i.ve developed a new 
sophisticated mis' ile Gabriel and that it is said 
it is so .ophisticated that they can meet the 
chall nge of Sana. Another thing that they 
have done is a gun boat which travels 40 k ns. 
an hour. I would like our research ind 
development programme to inclm e such 
items, which would be a cont _ibution to the 
technique and strateg of war. Well, Sir, thank 
you. 

SHRI A. D. MANI (Madhya Pradesh) : 
Intervening in this debate, I want to express 
m; very warm appreciation of the stewaidship 
of Defence by my Hon'ble friend Sardar 
Swaran Singh, who has taken tht defence 
expenditure from Rs. 300 crore I to Rs. 
11,000 crores. Sir, I would also 'ike to 
mention here that the nucleus f< r defence 
production was created by Mr Krishna 
Menon and defence production has focussed 
itself rapidly during the years after 1962, but 
1  must say that the results are not as 

satisfactory as one would have expected in the 
circumstances. We are not yet a position to 
manufacture a mountain gun and in this 
connection I want to quote an Audit Report 
which speaks about the failure to build up the 
production of a weapon to more than six or 
seven a month as against a target of 25, which 
necessitated the import of 150 units. 

We are also hopelessly dependent on 
foreign know-how. We are dependent on SU-
7 fighter bombers and 130-mm medium guns. 
I want Sardar Swaran Singh to tell us when 
he replies to the debate when he expects the 
Army to be 75% self-sufficient in regard to 
defence production equipment. This is a 
matter on which the future of the country de-
pends and I hope that the Defence factories 
will be in a position to turn out our own 
armaments and lessen our dependence  on  
foreign  know  how. 

1 would like to make two points about the 
Navy. I do not want to reveal the figures about 
the submarines, though the Institute of 
Strategic Studies in London, have published 
it. I feel that the Anda-mans and Nicobar 
Islands are now in a very grave danger 
because the Indian Ocean area, as Sardar 
Swaran Singh said somewhere, is going to be 
an area of a triangular contest among three 
powers. If the Andamans were attacked at any 
time by a power, which is hostile to India, e.g. 
China, how are we going to defend the 
Andamans? We have got one submarine 
which has been gifted by the United States 
and two submarines which were purchased 
from France. I would like to talk again of 
India going nuclear to start with the Navy. It 
is possible for the Defence Ministry to equip 
our submarines with nuclear missiles so that 
they may be in a position to defend the 
Andaman and Nicobar Islands which, 1 see, 
are in great danger of the Chinese intervention 
in the near or distant future. 

The other point is about the future of the 
aircraft carrier INS Vikrant. Now it has been 
established that the INS Vikrant can 
accommodate only the American Sea Hawk 
type of aircraft and that they are not in a 
position to accommodate any other aircraft 
except what has been made by the Douglas 
Company. If we are going to be so hopelessly 
dependent on American help, we will have to 
pledge our political in-| dependence for 
getting the military sup-| ply from the United 
States and for that 
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reason I would like the Hon'ble Minister to 
tell us whether he proposes to replace the INS 
Vikrant which has become a little out-dated 
because the Canadians are now 
experimenting on a vertical-lift plane and the 
Australians are utilising helicopters on 
aircraft carriers. I hope that our aircraft 
carriers' strength will be increased and we 
will be in a position to discharge our duties in 
defending the Indian Ocean in the Bay of 
Bengal area. 

The third point is about the question of 
research and development. My Hon'ble friend 
Mr. Puri mentioned that we are not spending 
enough money on Research and Development 
Organisation. According to the budget 
figures, in 1969-70 we spent Rs. 13.45 crores 
and in 1970-71 we expect to spend Rs. 17.57 
crores. This is a very pitiful sum. I would 
rather say in regard to Defence and in regard 
to research and development that as long as 
we do not spend much money on research and 
development, we will be more and more 
dependent or foreign imported ammunition 
and materials and we want that to cease. 

I would also like to ask the Defence 
Minister why he has not filled up the post of 
the Scientific Adviser to the Defence 
Ministry. I understand from the newspapers 
that the Scientific Adviser of the Defence 
Ministry is going to have the Cabinet 
Secretary's rank. We are always thinking in 
terms of ranks only in regard to such 
appointments. We want a good Scientific 
Adviser of the Defence Ministry. When Dr. 
Bhagwan-tam retired in the month of October 
the Minister should have made a forthwith 
appointments. Why has this post not been 
filled? 

SHRIMATI   YASHODA    REDDY: 
They have removed Mr. Kartar Singh and 
appointed Mr. Nag Chaudhury, on political 
grounds. 

SHRI A. D. MANI: According to the 
papers this post has not been filled finally. I 
do not know whom they have appointed. I 
know Dr. Bhagwantam very well and I do not 
share my friend Mr. Alva's views. He is a 
very good scientist. 

SHRIMATI YASHODA REDDY: He is 
only an M.Sc. 

SHRI A. D. MANI: Dr. Radha-krishnan 
was not a Ph.D. of any University. He has 
taken 40 LL.B. Degrees. Dr. Bhagvantam has 
150 scientific papers to his credit. I am not 
pleading for Dr. Bhagvantam. 

I am only asking tor a competent man to be 
appointed in the place of Dr. Bhagwantam. 1 
would like to know why there has been delay 
in regard to this appointment. 

I would also like io ask the Defence 
Minister to tell us whether he is developing a 
cadre of scientists among defence personnel to 
man this Ministry or whether he is going to 
get scientists from outside to work in this 
Ministry. It is possible for him to take up 
young men who show a scientific bent of 
mind, who are in the Armed Forces, and in-
duct them into this Research and Deve-
lopment Organisation, so that they may have 
practical experience to back them up in regard 
to academic work in connection with research 
and development. 

I would like to go on to one final point 
before 1 close and that is the Territorial 
Army. According to this report the Territorial 
Army's strength has been fixed at 50,000. It is 
a good number, but for a country which is 
going to face many difficult problems in 
defence, particularly in the east and in the 
north, I would like the strength of the Terri-
torial Army to be brought up to 100,000. It is 
also necessary that the Territorial Army 
should be expanded because the expansion of 
the Territorial Army will strengthen indirectly 
the forces of integration in this country. When 
once people know that they belong to the 
Territorial Army, they have a sense of pride. 
They think that they are taking part in the 
defence of the country. I hope that the 
Defence Minister will not put a mechanical 
limit of 50,000 and say, "We have reached 
50,000 limit and we are not going to spend 
more money on the Territorial Army". 

I do not know whether I have got more 
time ... 

THE VICE-CHAIRMAN (SHRJ BANKA 
BEHARY DAS): One minute. 

SHRI A. D. MANI: I would like to raise 
the question of retirement age for the armed 
forces. I find it very pathetic to see Brigadiers 
going round big industrial houses, asking 
Birlas and Dal-mias, to employ them as 
security officers.    They are in very fine 
condition. 
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They can pass a medical test but they are 
retired because they have reached the age of 
52. I find from the report that the Defence 
Ministry has raised the age of retirem nt of 
certain categories of armed personnel, 
particularly the electrical engineers and 
medical officers. I would like the Minister to 
consider the fact that the 1 >ngevity of the 
country has risen, that there are a number ot 
army people w 10 are in a good condition and 
who an serve up to the age of 60, subject o 
physical fitness. I would like all he officers 
ranks to retire at the age >f 55 because cutting 
of a man's career at the age of 50 or 52 is not 
fair to him and it lowers the quality and 
standard of service when the man conce; ned 
roams about Delhi and other place for some 
job in industrial establishm :nts. I hope that 
the Defence Minist r will not be weighed 
down by the so-called professional opinion 
which * ants European and British practices 
to be followed in India. We must develop our 
own practices and allow our arme .1 
personnel to retire as Government sei vants 
do at the age of 55. 

SHRI N. R. MUNISWAMY (Tamil Nadu): 
Mr. Vic ^-Chairman, I am afraid I do not 
have adequate time. I think you have given  
ne about ten minutes. . . 

THE VICE CHAIRMAN (SHRI BANKA 
BEI- ARY DAS) : Seven minutes. 

SHRI N. R. 1UNISWAMY: I ha\e to rush 
up in even points with some of my points, f 
have now to pinpoint four or five poi its here 
and concentrate on defence production. I 
hope I shall not be mistaken in case I am 
critical about our achievements in the field of 
defence. There are several weaknesses which 
I am no going to narrate, very many 
weaknesses, but two or three I will state. 

In 1963-64 tie Delence budget was about 
Rs. 816 crores. Now in 1970-71 it is Rs. 1151 
..rores. At the rate of Rs. 50 crores e^ery year 
it has increased. I am not giudging it. We can 
even give Rs. 2000 crores; but we must see 
whether we are spending the money to assure 
ourselves that there is some profitability out 
of such spending, and we must also see trat 
our jawans are given the right tools. Given 
proper tools our jawans will cert linly do a 
good job. In these circumstances I say that as 
Tndia is surrounded bf hostile neighbours, we 

must spend more than what we nave already 
allotted, and from that point of view I can 
only point out some of the weaknesses in the 
production programme. 

Mr. Mishra has stated that if we spend Rs. 
1 crore, the production is also about Rs. 1 
crore worth. I must say that though we are 
happy with regard to self-sufficiency about 
small arms production, still with regard to the 
major items there are several failures. You 
would have seen some of the reports that have 
been given by the statutory Committee. They 
have brought forward many items. I will 
narrate one   or two. 

About defence production, about" 37 to 38 
per cent of the total outlay we are spending on 
pay and allowances; about 30 per cent on 
stores, equipment and provision; about 
research and development we are spending 
about If per cent. We all depend very much 
on research and development. Other Members 
have already stated that we have to spend 
more money on it; otherwise many of the 
items we get from foreign countries will 
become outmoded. The points which I am 
going to highlight are one or two in number. 
We had started manufacturing a weapon for 
use against aircraft as early as 1959 with 
foreign collaboration. We are now in 1970 
and eleven years have passed and the rate of 
production was supposed to be at least 8 
weapons per month. WfiaT we produce is not 
even one weapon per month. What has 
happened now is that even the collaborating 
countries themselves have given up that 
weapon because it has become outmoded and 
they have switched on to surface-to-air mis-
siles. The Defence Ministry has set up a 
Committee to investigate the matter because 
what we have done is not satisfactory. Again 
for examining the project as to whether it will 
be useful to us or not another Committee has 
been appointed. So Committee after Com-
mittee has been appointed to examine the 
project. 

There is one other manufacturing agency 
which has been set up to manufacture 
ammunition, possibly anti-tank ammunition. 
It was commenced in 1962-63, and the 
ammunition is defective in the sense that it 
has neither rocket power nor even dispersal 
power; in both it is a failure. Again about Rs. 
3 crores worth of ammunition has been 
bought from foreign collaborators and they 
have been defective. 
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The third point which I wish to say is as 
regards production of ammunition which was 
undertaken in 1957 in the hope that some 
western country would come and help us. 
What has happened is that nobody has come 
to help. Thirteen years have passed and we are 
still in difficulty. So, these three cases indicate 
that, whether it is know-how or other things, 
we have to depend on other countries, and the 
other countries are not giving their know-how; 
they want to get into production themselves 
and reap their own benefit. Therefore, several 
steps have to be taken. The first step is in 
research and development efforts will have to 
be stepped up. Or-dance factories have to 
concentrate on vital and critical items and 
leave other items to be produced by the civil 
agencies. No country has so far developed its 
industrial base for sustaining defence 
production programmes with only public 
sector undertakings: they must have the co-
operation of the private sector also. This will 
help us to have a proper base. Having known 
that other countries are not coming to our help 
we must see that we take up some tasks 
immediately One of the first tasks recently has 
been given by the Aeronautical Committee, 
and they suggested sophisticated, advanced 
technological aircraft as a ground attack 
fighter. The Defence Minister has now to 
clarify whether it is going to see that this 
comes into the limelight, when it is going to 
get off the drawing board of the HAL. 1 think 
he has not taken adequate steps to see that it 
fructifies. As far as the past performance of 
the aircraft is concerned it is dismal. We are 
only going on developing the airframe at HAL 
without even an engine to power it. Prof. 
Galbraith, former U. S. Ambassador, has 
sarcastically remarked in one of his journals 
that in defence production the money is being 
wasted and nothing happens. He says 
critically that the Defence Production 
Department has developed a supersonic plane 
which unfortunately does not have a motor to 
propel it; also the transport aircraft which flies 
is already obsolete and is of little military 
value. Sir, we tried to develop an engine first 
with British and then with Soviet 
collaboration. There we tried an ingeneous 
marriage between our airframe and an 
Egyptian engine. The marriage unfortunately 
never got beyond the proposal stage, though 
there were a few expensive pre-marital ex-
cursions.   We spent money in going here 

and there but nothing fructified. Therefore, 
sonvi steps have to be taken if you want self-
sufficiency. 

The last item which has been exercising the 
mind of every one of us is the nuclear 
programme. About the nuclear programme the 
Government has already decided not to go in 
for that. Sir, these lofty and sentimental ideas 
will never shield us from anybody having 
aggressive action against us. We, must have 
nuclear weapon with us. It will act as A 
deterrant. I do not wish to say that they should 
make a declaration. If thev have got that in 
their mind, at least they must see to it that it is 
clone. 

The third point which 1 wish to make out is 
with regard to the field of missile technology. 
Facts have got to be taken into account. If 
you do not take the aeronautical reports and 
supersonic aircraft into consideration, we do 
not think •.ve will run a race with any 
country. 

Sir, you are looking at me ss well as the 
time. I do tiot want to stand in your way. But 
the last thing which I wish to say is this. Many 
of our friends have already offered their 
tributes to the magnificent job that our 
jawans, Generals Colonels and Lieutenants 
have done. Let us not belittle them. Even in 
the last war they have done a magnificent job. 
If they had been given adequate tools, I think 
they would have justified their existence. 
Even in 1962, when the Chinese were 
invading us these people had to back out, not 
that they were afraid of China. But the only 
snag was that we did not have adequate tools 
to eject them out. The Chinese knew that in 
the plains they could not fight the Indian 
jawan. So they withdrew. This speaks of our 
ability to fight at a particular terrain. 

With these words I offer once again my 
tribute to the magnificent services rendered 
by our jawans. 

THE VICE-CHAIRMAN (SHKI BANICA 
BEHARY DAS): Dr. Talwar. Only five 
minutes. 

DR. (MRS.) MANGLADEVI TALWAR 
(Rajasthan): Mr. Vice-Chairman, Sir, the 
recommendations of the Aeronaut ics  
Committee headed by Shri C. Subiamaniam 
have revealed some major shortcomings in 
the decision-making process in the field of 
national security. According  to  these    
recommendations! 
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the most important finding of the (Committee 
is the need for long-term planning in the 
defence area. This requirement has 
application in all the three Services and i of 
larger significance to the Air Force 

The formula don of long-term requirements 
should be based on a long-term assessment of 
the threat. The present arrangements 'or long-
term assessment of threats and formulation of 
long-term requirements leed strengthening. 
The Committee ha suggested that these 
arrangements i eed to be reviewed. Our 
decision-makin.;; structure in defence was 
originally formulated by Lord Mount-bitten 
and Lord Ismy. Since then there has been very 
ittle revision in the structure or procedure. It 
was obvious that this decision-m iking 
structure could not cope with the Chinese 
challenge of the late fifties and early sixties. 
Mr. Y. B. Chavan, the hen Defence Minister, 
while summini up the results of the enquiry 
condu ted by General Hendei-son Brooks, 
stated in the Lok Sabha on September 3, 1963 
that even the largest and best-equip ied armies 
needed to be given proper p ilicy guidance 
and major directives by it e Government 
whose instruments they were. Thereby he im-
plied that such guidance was not available in 
the pi riod before 1962. The Aeronautics C 
immittee's report, read with the inforn ation 
available on intell igence eslimatk n and 
planning, would show no signit :ant 
improvement in the decision-makinj. structure 
and processes since  1963. 

ft is necessary (o examine the reasons for 
this state a£ affairs. It is not the fault of any 
individual. It is inherent in the system of 
decision-making we have adopted. When 
Lord Mount-batten prescribt d the system of 
decisionmaking the s'rategic environment in 
which India h;.d to function was altogether 
diiferei t. The entire Indian equipment was 
British and so was the doctor. India did not 
have to face a major power 1 ke China as her 
adversary. 

If the 1962 d ^bacle had been gone into for 
its causis as was done by the U.S.A. after t ie 
Pearl Harbour, the inadequacies of this 
system would have been revealed. But 
unfortunately the nation could n>'t afford to 
have an enquiry in the immediate wake of the 
1962 humiliation. The late Prime Minister, 
Shri    Jawaharlal   Nehru,    wrote in his 

letter to General Kaul: "A large number of 
people and perhaps just the circumstances 
were responsible for them." 

The Brooks enquiry was only a very 
limited one. An active Lt. Genera! of the 
Indian Army did not have the necessary status 
nor the background to conduct a full-scale 
enquiry into the Governmental system of 
decision-making. Consequently till today the 
system has not given any significant change. 
The transfer of the Joint Intelligence Com-
mittee from under the Chiefs of Staff 
Committee to the. Cabinet Secretariat cannot 
be regarded as a significant step in this 
direction. 

Most of the permanent staff that constitute 
the defence-decision structure authority 
function on tenure system. According to this 
system officers serve for a limited period in 
various posts and revert back to their cadres 
or field appointments. In other words, an 
I.C.S. or I.A.S. officer who had nothing to do 
with defence before is brought in to fill up a 
post where he has to process decisions on the 
selection of most sophisticated equipment, 
managemem of some of the most advanced 
industrial complexes, logistical and inventory 
systems. 

Apart from this, the present system also 
provides for a degree of diffusion of 
responsibility. The year 1962 provides an 
illustration of this type of diffusion  of 
responsibility. 

My submission. Sir, is that we should have 
a National Security Council in place of the 
present Defence Committee of the Cabinet. 
The Council may consist of the five Ministers 
of the present D.C.C., the three Chiefs of 
Staff. the Chief of Intelligence, the Cabinet 
Secretary and the Secretaries of the Ministries 
concerned. The Secretariat for this Council 
should be independently constituted under the 
Prime Minister. 

The J.I.C. must be enlarged to include 
economists, political scientists and tech-
nologists. And there will have to be whole-
time specialists with appropriate research 
staff. Very recently the Defence Ministry of 
Britain found it necessary to create a post of 
Economic Adviser to the Defence Minister. It 
is only with such an enlarged membership 
that the Committee will be in a position to 
attempt long-range estimation of threats. It is 
also necessary perhaps to draw the Chairman 
of this Committee    from the 
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Intelligence Community and refrain from the 
usual practice of appointing a civil servant 
who has no background in intelligence.    
Thank you. 

THE VICE-CHAIRMAN (SHRI BANKA 
BEHARY DAS): Defence Minister. 

SHRI JOACHIM ALVA: Mr. Neki Ram 
Is an ex-soldier. He may be also given three 
minutes. 

SHRI K. P. SUBRAMANIA ME-NON 
(Kerala): The hon'ble Minister has been 
called. 

THE VICE-CHAIRMAN (SHRI BANKA 
BEHARY DAS): It will not be possible. 
Defence Minister. Sardar Swaran Singh Mr. 
Vice-Chairman, Sir, I am grateful to the hon. 
Members who have participated in this 
discussion. This discussion is taking place 
for the first time in the Rajya Sabha and in 
all humility I would like to say that the dis-
cussion has been extremely useful. Shri 
Goray, the leader of the PSP, has rightly 
remarked that there is general support for the 
defence effort and the Defence Ministry. The 
hon. Members who have participated in this 
discussion have, while giving general 
support, also highlighted several important 
aspects. I am grateful for this general 
understanding and appreciation that is to be 
found amongst the hon. Members belonging 
to different political parties. One hon. 
Member said that we should regard defence 
as a matter which should not be viewed from 
any political angle and that we should regard 
it as a matter of national importance. I fully 
agree with that approach and it has been our 
endeavour to bring the various viewpoints 
and various suggestions that might be put 
forward from any quarter and utilise them for 
meeting our defence capacity and our 
defence effort. And T would like to assure 
this hon. House that in a vital matter like the 
defence of the country, we depend upon the 
support of the entire country and the chosen 
representatives of the people. If they broadly 
give the support, that creates a new 
enthusiasm and a new confidence in the 
country and it is in that spirit that I have been 
listening very carefully to the observations 
that have been made by the hon. Members. T 
would like to remind this hon. House that we 
are discussing the Report of the Ministry of 
Defence. 

SHRI SUNDAR SINGH BHANDA- 
RI:  Not necessarily.   We are discussing 
the whole Defence Ministry. 

SARDAR SWARAN SINGH: I know; I 
do not grudge that. I am not cutting out the 
description. But it was from a different point 
of view that I made this observation. One 
thing which could not have remained 
unnoticed is that if the Report of the current 
year is compared with some earlier Reports, 
the hon. Members cannot fail to notice that 
progressively over the years we have tried to 
give more and more information about the 
various points in which the House has shown 
interest, in which the country has shown 
interest. If the figures that have been given in 
the present report and the information which 
is given under various heads are compared 
with the information and figures that are to 
be found in the earlier Reports, the hon. 
Members will find that they are much more 
than have ever been given before. I would 
like to say that it has been my endeavour to 
disclose as much of information as possible 
and if I have not been able to give more 
information, I would like to assure this hon. 
House that it is not with a view to hiding it 
from the country or Irom the hon. Members 
of this august House, but it is because it is 
my painful duty on occasions not to give it; 
even though f would like those things to be 
known, I cannot make a present of ready-
made authentic information to those who are 
very anxious to get that information. That is 
the only limitation to my giving more 
information. Otherwise I would like certainly 
to give more information. In this connection, 
I would also like to say that on the whole my 
temptation to give information is somewhat 
more as compared to the earlier years, 
because I feel, and I say that with knowledge 
and with experience, that our total defence 
appra-tus to-day in the matter of 
organisation. in the matter of training, in the 
matter of equipment, in respect of our 
production is definitely much better as com-
pared to the earlier years. Therefore, even 
those who are opposed to us should know—it 
is in our interest that they should know—
about our capacity, though not the exact 
details. And if I may say so, that may 
ultimately prove to be a good deterrent. If 
those who are prone to embark upon an 
adventurist course of action know as to what 
they are in for if they en-mark upon such I a 
course of action, probably that itself 
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will be an in libiting factor and a deterrent. 
For t iat reason, I have been anxious to s ipply 
to the country and to the hon. House more 
and more information an i to a large extent 
now I find that tin re is greater awareness and 
greater appreciation of the defence effort and 
ou • capacity to defend ourselves. 

Now having said that 1 would like to 
recapitulate v hat has been stated by several 
hon. lembers—the defence requirements of 
our country and the threat that we face. It is 
with that background t iat we can judge as 10 
whether the i arious arrangements that have 
been ma'ie, the steps that we have taken, are 
rea; onably sufficient, are adequate, to mee 
the type of threat that we face. In this 
connection, I am glad that there has >een a 
noticeable maturity even in assessing the 
threat to us, as was evidenced by the debate 
to-day. There was a s age when we were 
prone to take a rather alarmist view, but by 
and by, the co miry is getting accustomed to 
the threat that is posed to us, that we face, and 
ve view it in the proper perspective; wt do not 
hit the roof on the slightest p etext. That, I 
think, is a sign of mat irity, a sign of growth, 
a sign of develi ipment, a sign of strength 
also, if I may idd. The threat that we face is 
from i.ur neighbours, Pakistan and China, an I 
we have tried to give that as objecti ely as we 
could in our Report. Shri Goray again said 
that this is mentioned in a rather humdrum 
manner. May be, being in the Defence 
Ministry, our 1 nguage has not got that polish 
and lustcr which should normally be in a 
presentation where external relations are invc 
ved. 

SHRI N. G. GORAY: You were a Foreign 
Minister also. 

SARDAR SY'ARAN SINGH: I am 
Defence Minist r now. I have to be more 
precise, n ore direct. But I have in the 
introduc ory part of the Report tried to 
recapitulate the threat that we face from our 
leighbours. The leader of the Jan San (b made 
a reference to the Indian Oceai and the 
withdrawal of the British from that area. That 
is a matter which hts been discussed on the 
floor of this H Rise and I have made 
statements and the External Affairs Minister 
has als > made statements. And when I 
discuss hat aspect, I will again re-state our 
pos tion. But 1 would like to say that our  
coastal defences    and 

defence of our islands is a very essential part 
of our overall defence. The withdrawal of the 
Briitsh forces is one aspect, more, 1 think, a 
maltr of external relations than defence. Our 
essential defence is defence of our coastal 
line, defence of our islands. In this 
connection, 1 would like to say that we have 
to approach this subject with a certain 
measure of confidence. Take, for instance, our 
islands, whether it is the Andaman-Nicobar 
group or whether it is the Laccadive group of 
islands. There are two ways of looking at it. 
You can say, as some honourable Members 
have said, that they are facing a grave danger 
from some outside force. We should, I would 
plead with tms honourable House, view our 
islands as our greatest asset. They are the 
bases around which we can build our defence 
arrangements in such a manner that instead of 
being regarded as liabilities, they should be 
regarded as assets. And it is precisely on that 
basis that we are proceeding with our 
arrangements. We are making some 
development in that connection in these 
various groups of islands, notably in the 
Andaman Nicobar group of islands. It is true 
that keeping the sea lanes open is an essentia! 
thing. 1 would at the same time like to sound 
a note of caution that this approach, which is 
essential, should 1 say, is the approach of a 
foreign country, a metropolitan country when 
they were controlling the colonies. This has to 
be distinct from the real defence of a big 
country with a huge population just as India is 
with its various resources, and we should not 
be guided by the same philosophy which 
guided the metropolitan powers when they 
were controlling the colonies. For them the 
sea lanes were the most important thing 
because it was by dominating the seas, that 
they were ensuring supplies all the time for 
the metropolitan army, whether they were the 
British or the French or the Portuguese or 
other metropolitan countries. Then also the 
economies had been so tight that they were 
greatly depending on the exports from the 
colonies and the imports from the metro-
politan countries and for them the sea lanes 
had a special significance. And as it happens, 
unfortunately, many of our thinkers, even 
serious thinkers, on Defence are sometimes 
carried away by this type of approach. Take a 
country like India with a big land mass, with a 
huge population, with our vast resources. 
What are our requirements and what are our 
essential rcsponsibili-' ties with regard to 
defence?    It is true 
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for us trade is very important, But in case of a 
real emergency, when we are defending oar 
country, we have to make a careful assessment 
as to what the minimum resources are in 
certain essential commodities. We are luckily 
more or less self-sufficient in food now. Most 
of our internal requirements we can look after 
ourselves. We can always have enough of 
stockpiles to keep our machinery going. Our 
POL in terms ol production is such that for 
several months even if we do not import, we 
can continue the machines running and also 
we can meet our requirements. So these are 
some of the very important and basic facts 
which we cannot ignore. I am not 
underestimating the importance of sea lanes. A 
good naval presence is necessary in order to 
ensure the safety of what is called innocent 
shipping. Keeping the sea lanes open is one of 
the functions of the Navy. But the role of the 
Navy looked at from the Defence point of 
view, lias to be viewed in a somewhat 
different perspective, regard being had to the 
various factors which 1 have mentioned. And 
it is from that point of view that some of the 
things which were very necessary perhaps at 
one time, on a careful analysis we find that 
they are not so necessary now. And in this 
category 1 would like to mention, for instance, 
the aircraft carrier. Well, some remarks have 
been made as to whether it is just a show-
piece. It is not a showpiece. It is a good piece 
of equipment and when one has to operate at 
some distance from the coast, it is something 
which is very useful. It becomes a base which 
provides various types of offensive 
capabilities, and therefore, it is a good piece of 
equipment. But 1 think Prof. Ruthnaswamy 
was not properly informed of its cost of 
maintenance. Including everything, including 
the cost even of the personnel, it can not 
strictly be regarded as high. The total 
expenditure that we incur over everything, its 
maintenance, fuel, personnel, their rations, etc. 
is of the order of between Rs. 2.75 crores and 
Rs. 3 crores a year which is very much diffe-
rent from the figure of Rs. 9 or Rs. 10 crores 
which had been supplied presumably by 
someone to Prof. Ruthnaswamy. I would like 
to say that for our country on the naval side, 
faster boats, larger in number and with 
capacilv to operate, not very long distances, " 
but sufficiently long distances of the order of 
anywhere between 500 to 600 miles, 

appear to be an ideal set-up. It is precisely in 
that direction that we are taking concrete steps 
to strengthen our Navy. It has been rightly 
mentioned by some honourable Member that 
the cost of our Navy is somewhat less as com-
pared to that of the Air Force or veiy much less 
as compared to that of the Army. It is correct 
and to understand the reasons for it, we have to 
have a look at our map and the geo-political 
situation. We have got borders, long borders, 
difficult borders, mountanious borders, 
separating us from Tibet which is in China. 
And then we have got the ceasefire line in the 
mountanious region which is a difficult terrain 
in Jammu and Kashmir. Then we have got a 
long border with Pakistan. Then again with 
East Pakistan we have got a border, plains and 
also mountanious region, a fairly long border 
and a long terrain. And these borders cannot be 
regarded as easy borders by any description. 
Ihey are uneasy borders. Is it possible, when 
we are faced with such a geo-political 
situation, to ignore our borders? We can do it 
only at our peril. Therefore, we must of 
necessity keep a certain minimum number of 
forces on these borders. We have to guard 
against not only a major attack, but we have 
also to meet what may be described as a sort of 
creeping aggression and sometimes it is more 
necessary to guard against creeping aggression. 
It is, therefore, very necessary for us to keep a 
certain minimum number of forces all the time 
properly acclimatized, properly trained, 
properly equipped, on our borders. That sets a 
certain limit to our desire to reduce the 
number. This also answers the type of 
comparison that was sought to be made 
between the expenditure on the pay and 
allowances of the Army as compared to the 
expenditure on equipment. In the type of situa-
tion that we are faced with, we cannot reduce 
our man-power because it is a peculiar type of 
situation that we are faced with on our borders. 
So, whether it is in Jammu and Kashmir or in 
the plains of Punjab or Rajasthan or Gujarat or 
on the eastern side in Assam or Manipur or 
Tripura or West Bengal, there are a certain 
number of forces that we must keep on or near 
the borders so that we can defend our country, 
our sovereignty, our honour, in the face of the 
type of situation that we are faced with along 
the borders. And it is not always necessary or 
economic to equip all these fairly large number 
of forces with the highly sophisticated wea-
ponry.   If you  look  at  it  purely from 
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an arithmetica equation, it will not be a 
complete pic ure and we have to view the 
equipment pattern and the numbers in 
relation to he terrain, in relation to the 
problem, b >th short-term and long-term, 
that our Army has to face. And this explains 
th: type of ratio that exists today between the 
expenditure on pay and allowances and the 
expenditure on equipment. It is obviously 
much higher in the other Services like the 
Air Force and the Navy where the equipment 
is much more co By. Therefore, the cost of 
equipment l ormally as compared to the cost 
of p; y and allowances as a ratio is much 
nore. It is much more in favour of tie 
equipment in the Air Force and the Navy. 
That is inherent in the situation Now, Sir, a 
very valid point has been made as to why we 
did not take suffic ent steps to strengthen our 
Navy earlier. The answer is very simple. It is 
i question of priorities. When particular 
resources have to be utilised to buil J up our 
defence, our first thoughts w ;)uld naturally 
go to the Army, to the Air Force, because of 
the long borders ac joining the country with 
whom our rela ions are uneasy. Navy is 
important bu in this order of priorities it can 
wait Now when we think that we are suft 
:iently protected in relation to our pr 
igramme of equipment and training, et . of 
the Army and the Air Force, our houghts 
have now been directed to the Navy and of 
late we have acquired many types of new 
navalcraft with different 1 vpes of roles 
including the submarines, fast boats and 
some boats which ar equipped with very 
modern type c f equipment, which is very 
useful. Now we are concentrating on Navy 
also aid we are taking various steps to 
strengthen our Navy both by indigenous 
production as well as by acquisition frorr 
abroad. 

In this respec I was really pained a little 
when it wa> sought to be made out as if we 
are trying to tie ourselves too much to one 
coi ntry and in this connection the name of 
the USSR was mentioned. I would like to 
say very categorically that ir the matter of 
increasing our defen> e pontential. to meet 
our requiremer ts, I have no inhibitions of 
any kind whatsoever. I am prepared to gt!: 
the equipment from any source, if it suits our 
requirements and if he terms are reasonable 
and it doe> not in any way affect our 
freedom of Ic ion. But as a realist I cannot 
ask f( - the moon. Countries who are not inti 
rested in supplying the equipment to  me,  I 
cannot enter  into 

any running arguments with them and I cannot 
say that they must give me the equipment 
because I do not want to go to one country.   
This does not cut any ice in this rather hot-
headed international community. After all 
when they supply the equipment, fhey have to 
look to their  own  interests  and    
commitments and also several others factors.    
But in a matter like this we should not try to be 
little the help that we are getting from any 
country.    I  would  be  quite frank in saying 
that I am grateful to the countries which have 
supplied equipment to us.    We get equipment 
from any countries,  many  West  European   
and  East-European countries, not only the 
Soviet Union, but several other countries. Even 
in the matter of our production effort we have    
arrangements    with    various countries like 
the U.K., France, Belgium and several other 
countries.    So it is a wrong impression that is 
sought to be made or created due to lack of 
information or something else that we are try-
ing to go to one country;  I think it is 
politically motivated    to highlight that we are  
trying  to go  to one country. It is a matter of 
historical  interest to know that the Soviet 
Union did help us with certain type of 
equipment    when other  countries  were  not  
prepared  to help us and if they have helped us, 
we are very grateful to them. But that does not   
mean   that   there   are   any  strings attached 
to it.    After we get the equipment, we are the 
masters of it.   We are also anxious that we 
should not depend on   any   other  country,    
whether   it   is East-European  country  or  
West-European country, because it is not a 
happy feeling  in  the  mind  of    any   Defence 
.Minister if he has to depend on outside forces.    
But    when  we    are    running against time, if 
there are any pressing requirements that face 
the country and certain sophisticated type of 
equipment is essential for the defence of the 
country, whether it is for the Army, the Air 
Force or the Navy, then a decision has to be 
taken whether we should wait for 4, 5 or 6 
years    till    our    production source  is  
developed   or  we  should  fill that gap and  
acquire  it  from  abroad, from whatever source 
it is available. I think this august  House    will    
readily agree with  me that  when  the  require-
ments are pressing, howsoever it is desirable to 
arm your defence forces with the  equipment  
manufactured  in    your own country, you 
cannot keep it without  the necessary weapons 
if the  indigenous production is likely to take 
time. For that interval, to tide over that diffi-
culty  and  to  reduce  that  deficiency  it 
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is necessary to get the equipment from other 
countries, friendly countries. So it is from that 
angle that we have to view this question. 
Countries can change their attitude. At one 
stage even the United States or Canada 
perhaps were not prepared to give us a certain 
type of equipment. If they change their 
attitude and they are prepared to supply it, I 
can even now go in for it provided it suits me, 
because our country pays for all the 
equipment that we get and this expression of 
arms aid, etc. is a euphemistic way of 
describing it. The fact remains that some 
countries, if they are friendly and helpful, 
they can only defer the payment or there can 
be some sort of arrangement whereby we can 
repay in instalments but essentially our 
country has to pay for everything that it gets. 
That is our studied policy. If we get free 
equipment, then that ties our freedom of 
action which is the last thing which we would 
like to tolerate. So we have to view these 
various additions to our equipment from that 
angle. 

I should also like to point out that it has 
been our consistent policy that with any 
equipment that we acquire we always make it 
sure that we enter into proper arrangements 
for spares, etc. We always make an 
assessment that over so many years this will 
be the minimum requirement of spares and 
we always make enough provision for spares. 
Some hon. Member said 'You first purchase 
the equipment and then negotiate about the 
spares." He seems to be completely 
misinformed about that. We always make a 
proper assessment with regard to spares. I 
may even agree to have some more spares 
than necessary because for want of some 
spare the whole equipment may become ideal. 
There may be some PAC investigation later 
on or something like that. But after all there is 
such a thing as insurance and for non-
availability of a particular spare the whole 
equipment which is hundred times its value 
remains idle and therefore it is always better 
to carry that extra piece of spare rather than to 
run the risk of the equipment remaining idle. 
So we always take care that along with the 
equipments that we get we also get the 
matching spares. At the same lime it is our 
policy that we initiate action on the 
production front, to make that equipment 
ourselves. Take for instance the Soviet 
planes, both the M1G as also the later one 
type 22 as we call it or 

7 P.M. 

SU-7 about which everybody knows. It is our 
intention to make arrangements for its 
overhaul, for its maintenance completely in 
our own country. So far the Mig aircraft is 
concerned, the House is fully aware that we 
have already started the manufacture of this 
and now we are at a stage where we are 
manufacturing from the raw male-rials. We 
greatly value association with a country 
which not only supplies equipment but also is 
prepared to supply us the knowhow to enable 
us to manufacture that equipment. That is an 
ideal arrangement and it is precisely on that 
basis that we are proceeding. May be that if 
our requirements are not sufficient to justify 
production, we may continue to get it from 
abroad and if we can earn enough foreign 
exchange to repay that,  that is also self-
reliance. 

It was mentioned by some Members that 
we got some consignment of aircraft from the 
Soviet Union on a rupee account and later on 
we are paying in gold. I do not know what is 
the source of information of the Jan Sangh 
leader. This is a matter for checking. He could 
always ask me. It is entirely incorrect. All the 
supplies we have got are entirely on the same 
basis that v/e make the payment in rupees and 
that they can make use of for making 
purchases in this country. That has been the 
normal pattern of all our purchases and I do 
not know why the .ian Sangh leader made this 
statement without verifying It from anyone. I 
cannot really find out the reason but I want to 
clarify that all these purchases have been 
made on a well-recognised method which has 
been explained to the House from time to 
time. We assess its value and we repay, may 
be over instalments or according to a deferred 
term of payment. 

About production generally, judged by any 
standard, I think that we have done 
reasonably well. Both on the actual quantum 
of production as also on the economics of 
production, we have a record which is quite 
creditable. I would not like to burden this 
debate with any figures but perhaps it might 
be of interest to Members to know that in our 
public sector undertakings on the Defence 
Production side, our investment on 31st 
March 1969, which is the operative year, 
which will give us the production in 1969-70. 
the total is of the order of, share capital Rs. 
65.80 crores and loans Rs. 64.35 crores, 
totalling Rs. 130 
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crores or Rs. 130.15 to be exact. It is quite 
interestin | that our total production in 1969-
70, that is, the production for which the base 
investment was on 31st March 19 >9, gives 
you a figure which is also (radically of the 
same order and the ratio of investment to 
production is almost 1:1. It is a tew crores 
slightly nore than the actual investment. So 
his shows that they are doing reasonably 
well. If you compare the value of pr iduction 
as compared to the investment, it is a very 
creditable figure. 

SHRI MOP AN LAL GAUTAM (Uttar 
Pradesh : Does it include production by the  
mcillary industries also? 

SARDAR SWARAN SINGH: This is the 
total production in the public sector 
undertaking.. If ancillary is not a public sector 
ui dertaking, it will not be reflected in this For 
instance, Ordnance Factories are not included 
in this. This Is only of tho .e for which there 
are companies or Corporations, Public Sector 
Corporation and the figures regarding 
Ordnance I actones are also quite impressive. 
Fo instance, the total production of 
ammunition, vehicles, tanks, etc. during this 
year is about Rs. 90.50 crores and anoher Rs. 
20 crores of clothing, genen 1 items, etc. So it 
is Rs. 110 crores ii the Ordnance Factories 
plus about Rs. 130 crores in the State 
undertakings which is a good figure and this 
is meeting our essential requirements. My frie 
\d, Shri R. T. Parthasa-rathy. I do not know 
why he got a little angry with our Defence 
employees in the Defence i ndertakings and 
he said that it is time that we do not make 
even the labour laws applicable to them and 
we should i iforce some more rigorous 
discipline. I am all for discipline but in these 
undertakings the right approach would be to 
carry the willing cooperation, con ;ent and a 
sense of participation by tht labour and I am 
glad to say that by i nd large the employees in 
the Defence undertakings, whether they are in 
the Corporations or Ordnance Factoi ies, have 
generally been very cooperative I do not want 
to deny them the norma trade union rights that 
they have of collective negotiation if they 
have any ;ricvances. We should provide an 
answ U to them and there is no use wielding 
the big stick against those who are d; y in and 
day out engaged in the rather strenuous, 
difficult task of keeping oui production 
apparatus going. So I do not share his concern 
when he says that 1 should take away 

the normal trade union rights that they enjoy. 

SHRI CHITTA BASU (West Bengal) : I 
wish that you should have some woids of 
praise for the Defence Services also. 

SARDAR SWARAN SINGH : I thought I 
did it. He might have taken olf his earphone. I 
said that they are doing good work, they are 
showing a great deal of discipline and 
whenever there was any occasion, for instance 
when there was the aggression, say at the time 
of the Chinese or Pakistani aggression, they 
were prepared to work overtime and then they 
produced even beyond our normal yardstick. 
That is the best praise that can be given. That 
is the word of praise that can be said that they 
did their duty to the country for which all of 
us are happy and we greatly appreciate their 
effort. It is true that in certain factories during 
the course of last year, there was some trouble 
but we should get accustomed to this type of 
trouble and we should be able to find a 
satisfactory solution by mutual negotiation, by 
discussion and this is a better way or approach 
rather than wrielding the big stick as 
suggested by Shri Parthasarathy. 

Having said all this in a general way, I am 
not sure whether some of the specifiic points 
mentioned require any special reply but I will 
try to touch upon some of the points that have 
been mentioned. More than one hon. Member 
has mentioned about the NCC and I would 
like to say that the present strength is in the 
Senior Division 7.30 lakhs and in the Junior 
Division 6.60 lakhs. Although the NCC now 
is available for the first two years of the 
Degree course and not in the final yeai, still 
the number has not fallen very much. In 
reponse to the request that had been made by 
several State Governments and several 
Universities we had to give this relaxation that 
it should be made optional. I was personally 
not very happy about it but it was pointed out 
to me that if we switched over to the voluntary 
aspect the reduction in the number was not 
likely to be much but at the same time 
discipline will be up and those who are not 
interested will drop out. They will go either to 
national service or sports and we will be left 
with those who are genuinely interested. And 
it is a good index of the response from the 
student community that notwithstanding the 
fact that we made it voluntary the number did 
not fall very 
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much and they are taking better advantage of 
the training facilities that are provided. 

In order to create defence concious-ness 
among the people there are serval steps that 
we have taken. NCC is one; encouragement of 
territorial army is another; then the 
organisation of the institute of Defence 
Studies and Analysis is yet another. Sometime 
they put forward papers which are even 
inconvenient from my point of view beacuse 
sometimes they give s>ome information even 
though they do not have the entire 
information or they put across some 
viewpoint but 1 encourage that because it is 
better to have two viewpoints, better to have 
discussion and thereafter we can evolve 
something which is broadly acceptable to the 
country. Then as I mentioned earlier we are 
now giving more information in the Report 
itself and above all the level of discussion in 
Parliament itself makes the country more 
defence-conscious than I think any other 
single factor and the way these problems are 
now being dealt with by Parliament helps 
very much in making the people understand 
defence problems in a much more realistic 
manner. 

Shri Bhandari has quietly slipped away and 
so it is not necessary for rne to reply to all his 
points but I have already mentioned about the 
mode of payment for the planes that we 
acquired from the Soviet Union. 

Mention has been made by more than one 
Member about standardisation of equipment. 
It is a desirable objective and we have more 
or less been trying to achieve this by reducing 
the number of various types of equipment, 
whether vehicles or even aeroplanes but there 
are certain limitations to this also which we 
must fully realise. Even in respect of the 
various types of eqipment which are installed 
it is our effort to introduce a measure of 
standardisation in items which are not 
necessarily of defence nature, even in general 
things like batteries, bulbs, etc. It is the 
general objective to introduce standardisation 
as much  as  we can. 

He also mentioned about the construction 
of border roads in Rajasthan. As I pointed out 
when he was speaking, we had entrusted this 
work to the Government of Rajasthan and 
they were constructing these roads through 
their PWD. 

If anything has been raised in the Vidan 
Sabha of Rajasthan I am sure the Rajasthan 
Government will look into that. I will also 
make enquires because it will be my duty to 
see" that if the money had been provided to 
them by us, it is properly spent. 

Hon. Members have made mention 
about the Emergency Commissioned 
Officers. This is a matter which has 
been engaging our very serious con 
sideration and I have been keeping the 
House informed from time to time 
about the factual position and I would 
like to take this opportunity of giving 
some facts in this connection now. Up 
to 31st March 1970 the total number of 
ECOs who have been released is 7991, 
'released' means they had become due for 
release. As the House is no doubt aware 
we had decided that all these ECOS 
should go before a regular Selection 
Board and as many of them as can 
make the grade for permanent absorp 
tion should be given permanent Com 
mission. It is true that these young men 
responded to the call of duty for 
which we are all grateful and 
I would be failing in my duty 
if I were not to mention that at the time 
when we had to recruit these large 
number of officers we had deli 
berately relaxed certain standards 
because if we had applied rigo 
rously the normal standards then we 
would not have got the number that 
were badly required at that time. 
Whereas it is one thing to have them 
to meet an emergency but to have 
them all the time in the regular army 
particularly when it creates a huge age 
block is a very serious matter for any 
army and it was after a very great deal 
of thought and consideration that we 
came to the conclusion that in the Ions; 
run it will not be proper to carry this 
large number of officers of a particular 
age group because problems of promo 
tion, problems of bulk retirement etc. 
will arise and that will create more pro 
blems. So we had to take this decision 
and I would like to tell this House thai 
they form practically one-third of the 
total strength of officers in the army. It 
is a very large number in one age group 
and you cannot carry them indefinitely. 
I am glad however to inform the House 
that out of 7991 as many as 3702. which 
roughly comes to about 40 per cent 
earned the right to the grant of perma 
nent Commission and they have been 
granted permanent       "Commission. 
Another 2228 have either been rehabilitated     
in     civil    posts    under 
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the    Centre    or    the    States,    public 
sector or   the    private sector,   or ttiey have 
reverted to their civil appointments or  they  
have  teen  self-employed.    So out ot 7991  
wr 3 had become due for release those wr o 
have still to be rehabilitated is 1576     It is a 
large number but if you comp ire it with 7991 
you will appreciate the v; rious steps that we 
have taken to conside   them for grant ot per-
manent Commis ;ion, to get them absorbed in 
the Boar;! Security Force, in the Railway 
Protect on Force, in the Industrial Security F 
(rce, in the Central Reserve Police and even 
in the higher posts on the civil side like the 
IPS. IAS, the Central Services, State 
Undertakings and so on.    I woulc   like to 
say here that the States have   Jso cooperated     
Their total employing capacity is limited but 
still they have re erved a certain number of 
posts for these ECOS.    Where there is 
internal competion between the ECOS 
themselves  if  th^y   qualify  wh.ch   they 
generally do, thin those reserved posts go to 
them.    This is the real problem and  we  
continu I   to   lake  this matter up  with  the   
St; te   Governments    and with my 
colleagues in the Central Government who an   
in charge    of public sector undertakii gs.    In 
this respect I will  appreciate  \ hatever  help  
the leaders of parties c< uld give because 
some of the parties are in power in the several 
State Governments and they could help a 
great deal  in finding for these young men 
alternative means of either employment or 
rehabilitation. Mr. Alva made an exceller t 
speech full ot emotion.    I would like to 
correct only one small figure.    He said that 
the expenditure on the Navy is only Rs. 58 
crores, as compared to   Is.  211  crores on the 
Air  Force.    It  a  true  that  the  total 
expenditure on the Navy is less, but he has 
looked  at one page ot the statement only.    
He   rill see that there   is another sum of Is. 
22.73 crores which is   under another  head  
for  equipment. So, the total com -s to Rs. 
80.73 crores and not Rs. 58 ciores as he 
mentioned. 

My hon. frien<, Mr. Mani, is not here. I 
am surp ised at what he said about the 
mountain gun and T do not know from 
where he got the information. Himself be ng 
a newspaperman Mr. Mani always quotes a 
newspaper and he said that we cannot make 
even a mountain gun. That is incorrect. We 
have a fully ind genously developed 
mountain gun and Mark I was the first 
model. This was hardly in regular production 
when we produced the Mark II, which  made  
it the best  mountain  gun 

compared to any mountain gun in the world 
and we are producing it. It is true that there 
have been delays in actual production and 
the number that rolls out from our 
production units could be improved upon 
but it is wrong to suggest that we have not 
been able to develop or manufacture the 
mountain gun. He attaches more importance 
to newspapers than to the Reports although 
today we are discussing the Report 
basically. 

Then, mention has been made about the 
research and development effort. We attach 
very great importance to the Research  and   
Development  Organisation. I would like to 
say that now we have built   up,   in   the  
course  of  a   year,  a sufficiently large 
number of really good scientists.    I would 
like to inform the House that we  have got     
about   1700 scientists    who  can    be    
described  as scientists,  who get  emoluments    
which can be described as officer level 
emoluments, although I hate to divide scien-
tists   into  officers  and  non-officers.    I 
would like to say that in the higher pay scales 
we have got about 1,700 scientists and along    
with    them we    have got another about 
5,000   scientists,    all of them practically 
post-graduates.    Many of them have post-
graduate degrees and even doctorates and they 
are supporting the essential work.    These 
young and bright  people  carry  most  of the  
load and I had occasion to make a refernce to 
them when I was in Poona the other day to 
inaugurate the big complex, viz., the 
Armament Research and Development 
Establishment and the Explosives Research 
and Development Laboratory. Two very    
good    establishments    have come up there 
and there I had to tell the Senior Scientific 
Officers that their real strength depended on 
their capacity to get the 5.000 young 
scientists, who were  working under them,    
sufficiently motivated and to get the 
maximum from them.   It is our aim to create 
conditions in which they feel that they can 
pursue their scientific research with all 
possible encouragement and help.    Jt is a 
fairly large body of scientists and if they are 
properly utilised, as they are being utilised.  I 
have no doubt that this will  be a source of 
real strength to our research and development 
effort. 

I would like to say that comparison of 
expenditure, in terms of percentages, is not 
always a very ideal way of comparing 
efforts. Not only the research and 
development wing of the Defence 
organisation, but also the entire research 
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fSardar  Swaran  Singh.] and development 
undertaken by the universities and the string 
of laboratories which are functioning under 
the Council of Scientific and Industrial 
Research adds to our basic knowledge of 
science. Everything should be utilised.   It is 
our effort, by  proper co-ordination, to  see 
that we utilise whatever knowledge    is 
available from these national laboratories that    
are    functioning    under the CSIR.   Take, 
for    instance, metals and chemicals.    The 
CSIR laboratories are doing excellent work 
and we get benefit from them  also.    We 
have to  look into the efforts as a  whole 
which the country is putting on research and 
development generally, although it is true 
that in regard to defence research and 
development it has  to  be  oriented  to certain  
objectives.    This aspect  I have been   
highlighting    to    our    scientists. Whereas  
in  purely research  laboratory or in a 
university, the pursuit of purely academic 
objectives is good and that is the  function  of 
the research laboratories of the  universities, 
in the case of research   and   development   
related    to defence,  it  has to  be  oriented to  
certain   objectives,  certain   targets and   to 
produce  concrete    results.     It  is    tnis 
aspect that has been highlighted and it is  this  
aspect  which   I  have   been  impressing on 
them. 
Mention has been made of the former 
Scientific Adviser. The best tiling would be 
not to bring in names. Dr. Bhaga-vantam did 
good work and he retired after getting some 
extension. He retired at the age of sixty. We 
thought that perhaps a younger man would 
do. Tt is true that we took a little longer and I 
would be quite frank. When the rules were 
studied we found that the appointment of the 
Scientific Adviser also had to be routed 
through the Union Public Service 
Commission. We are t a k i n g  some steps, 
now after this experience, to take it out of the 
purview of the UPSC. In this case the advice 
given to me was that it has to be routed 
through the UPSC. So, we made a reference 
to them and, for a variety of reasons, they 
took a pretty Inns? time. They have made a 
recommendation. Although various names 
have been mentioned in newspapers, no final 
decision has been taken. It is our intention to 
give the Scientific Adviser the status of 
Secretary to Government. The press report 
that it is going to be Cabinet Secretary is not 
correct. I do not know how the pressmen 
picked it up. What I said in Poona was that it 
was 

my intention to give him the status of 
Secretary to Government, so that the scientists 
working under him should have a feeling that 
their leader is their own scientists. I told them 
also that I wanted the scientists to be denied 
the alibi that they were being over-shadowed 
by bureaucrats. Therefore, 1 am making a 
scientist their leader and I hope they will be 
able to produce results. We are interested in 
results, not in the methodology or in the 
structure. Howsoever good a structure may be 
on paper, unless it produces results it is of no 
use. 

I have tried to cover some of the important 
points and I would like to assure you that, if 
any other points have been left out, we will 
very carefully eamine them and try to take 
benefit from them. 

SHRI R. T.   PARTHASARATHY  : 
Many of the Members who spoke made a 
reference to the Governments nucieai policy 
and I also asked whether the Minister would 
be pleased to place a White Paper on the 
Table of the House. 

SARDAR SWARAN SINGH : About the 
nuclear policy which is in the hon. Member's 
mind, I have stated on more than one occasion 
that it is the Government's considered policy 
that we develop our nuclear technology for 
peaceful purposes. We have taken a national 
decision not to utilise and not to develop 
nuclear energy for purpose^ other than 
peaceful. That is our policy. I know that there 
is another viewpoint, but it is no use repeating 
the argument again and again. Some days 
back 1 stated the position clearly and T 
thought that to repeat it would be boring to 
the House and would be trying their patience 
if I were to repeat it again. 

SHRI  S.   N.     MISHRA:     On    the 
basis of the indications available so far, may I 
know whether the hon. Minister can say in 
regard to the Indian Ocean whether it going to 
be Russian lake, American lake or Chinese 
lake? That is a matter or great concern to us. 
We had it as British lake earlier. I would 
require information as to which country at the 
moment has the largest naval presence in the 
Indian Ocean. That is Number one. Number 
two on the other side, we have now the silk 
road connecting Sinkiang wi?h Gil?'t. You 
can throw light on this because the whole 
question of defence is an integrated one.   On 
the one side we have got 
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the Indian Oce in problem arising and on the 
other wc have got the Silk Road which has 
been constructed by China connecting 
Sinkiang and Gilgit. Whether the He a'ble 
Minister has given some thought t » this 
whether it is not meant for military objectives, 
not only the trade objec tive which has been 
mentioned, ma} please be stated. Thirdly, you 
mt ntioned, and that is the claim which is 
always made, that you have got 1:1 capital 
output ratio so far as defence prcduction is 
concerned. Now it may be an average ratio of 
the whole but there may be capital intensity of 
certain industries of a very high order. The 
latei would give us an idea which industries 
are of a very sophisticated nature. ' herefore, I 
would like to know whether he can give us, at 
a later date, the v :rious degree of capital 
intensity so that we can have an idea of the  
relative capital   intensity. 

SARDAR SWARAN SINGH: I would like 
to mention the points very briefly, just sort of 
a telegraphic reply. So far as the Ind an Ocean 
is concerned, this matter has been discussed 
here more than once My colleague Shri 
Mishra made a tatement and then the External 
Affairs Minister also made a statement. Our 
policy has been clear that we would live this 
area to be free from tensions, bat we also 
should be realistic enough to remember that 
other forces are not li ;.ely to listen to us or 
likely to fall in 1 ne with our own way of 
thinking. Bu: that should not detract us from 
tht pursuit of our objective. About the i ictual 
position, if you look at the Indi; n Ocean as a 
whole, then we have go1 the Australian Coast 
where the Australians and the Americans will 
develop. In course of time, sufficient facilities. 
T e Americans and the British are also 
developing v.hat they have described as i 
Communication Centre of Mauritius. Then 
there is the British presence at the moment in 
Gang and that facility is als > being utilised by 
the Americans. The British have got facilities 
in Singapore. They have also got facilities in 
the (iulf area. They have withdrawn from 
'iden but they are still there  in  the  Gulf  area  
Bahrein,    and 

also Kuwait to a certain extent. About the 
actual facilities, there is no end. Then at the 
extreme end, Cape of Good Hope, we have got 
the South African countries. African countries 
have got very little, except that there is 
something in the UAR, Israel, Iran, Pakistan, 
Burma, Indonesia. These are the countries 
which have got some naval forces. Whether the 
outside powers, i.e. the big piwers, will come 
into this area in a big way is anybody's guess 
and I think it will be premature for us to 
imagine that this area is likely to be saturated. 
It depends on a developing political situation 
and a variety of other circumstances. 

SHRI S. N. MISHRA: At the present 
moment which country has got the largest 
force? 

SARDAR SWARAN SINGH: It is very 
difficult to say that. It is not possible for any 
country to keep track of the actual naval craft 
that might be present. About the Sinkiang-
Gilgit Road, this matter has been explained 
here. It is not only the silken road as it used to 
be called, the former trade route, between 
Sinkiang and Gilgit. What is disquieting is 
that another link iroad is being provided, 
Khunjerab— Road. This is a matter of which 
we have to take serious note of. Actually, on 
this issue the External Affairs Ministry have 
taken up the matter with Pakistan. They have 
actually lodged a protest. This does create a 
problem for us of which we have taken full 
note of in our defence arrangements. About 
the third question, it is true that the capital 
ratio to production will vary from unit to unit, 
but I have not got that analysis with me at this 
moment. 

THE VICE-CHAIRMAN (SHRI BANKA 
BEHARY DAS): The House stands adjourned 
till 11 A.M. of day-after-tomorrow. 

The House then adjourned at 
thirty-six minutes past seven of the 
clock till eleven of the clock on 
Friday, the 22nd May, 1970. 
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